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Some hon. Members: No, no, (In-
terruption).

Shri Hari Vishnu Kamath: Even

according to your ruling, the Madras’

Government, the Madras Chief Min-
ister, has committed contempt of the
House. They have not expressed
regret so far.

Mr. Speaker: I think we should
accept it.
Shri Hari Vishnu Kamath: We do
not accept it.
13:31 hrs.
GENERAL BUDGET—GENERAL
DISCUSSION—contd.

Mr. Speaker; The Housc will now
resume further discussion on the
General Budget. Shri Koujalgi may
continue his speech,

13.31} hrs.

[Mr. DePUTY-SPEAKER in the Chairl

Shri H. V. Koujalgi (Belgaum)
Sir, the other day 1 was speaking
about the different rates of foodgrain
prices in different States. Not only
that, States like Punjab have com-
plained that the toodgrains are not
lifted from that State and they are
also put to loss. The result is dis-
contentment is expressed by the
growers and farmers in various States.
I think the malady is due to the
barriers of the zonal system. It has
been contended by many members on
the floor of the House that the zonal
barriers should be removed. The
Government will have to reconsider
this proposal and the barriers should
be removed as early as possible, at
Jeast during this crisis and there
should be free movement of food-
grains.

1 want to say something about the
problems of Mysore State from where
I come. The percentage of irrigation
in Mysore is very low. At one time
it was considered a much-irrigated
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area, but now things are otherwise.
The State Government has taken up
major irrigation projects like Upper
Krishna and Malaprabha, but due to
shortage of funds, the progress of
these works is very slow. The State
Government has recommended to the
Central Government to take over the
Upper Krishna scheme as a central
scheme. I submit that Upper Krishna
should be taken over as a central
scheme and large financial aid should
be given to the Malaprabha scheme.
The Ghataprabha Right Bank scheme
is in Balgaum district, which js a
scarcity area. For want of funds, the
work hag not at all started. I request
the Central Government to come to
the aid of the State Government, so
that this work can be taken up.

The Mysore Government has pre-
pared a scheme for minor irrigation
works. If all these schemes are
undertaken, they would cost about
Rs. 10 crores. The schemeg are such
that they can be executed in a year
or two. They have requested the
Centre to sanction Rs. 10 crores. The
other day I read that only Rs. 3 crores
are sanctioned. With only Rs. 3
crores, it will be very difficult to
execute all these works. The financial
position of Mysore Government is
such that it is very difficult to provide
more funds. The State Government
has already tapped all possible sources
of taxation ang there is very little
room for additional taxation. So, I
request the Central Government to
come to the aid of Mysore.

It is very unfortunate that the loca-
tion of the fifth steel plant has not
yet been decided. Hospet is one of
the most recommended sites and 1
submit that Hospet ¥fould be given
preference and it should not be drop-
ped for political reasons.

Shri D. C. Sharma (Gurdaspur):
There is a ruling by the Speaker that
there should be at least one Cabinet
Minister in the House. But there is
no Cabinet Minister now.

Shi Bhagwat{ Jha Azad (Bhagal-
pur): Since he has raised it, you
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have already observeq that there
should be a Cabinet Minister. I am
told the Government has taken some
precaution by drawing up some roster
for presence of Cabinet Ministers in
the House for fixed hours., You your-
self from the Chair gave the ruling;
if you want to reverse it I have no
objection.

Mr. Deputy-Speaker: There are two
ministers here—the Minister of Par-
liamentary Affairs and Mr. Bhagat.
Let us go on. In the meanwhile some
Cabinet Minister may be sent for.

Shri H. V. Koujalgl: There is an extra
cess levied on khandsari. It is more
or less a small-scale industry. The
Finance Minister should see that this
additional cess is removed, so that
this industry may thrive. When there
is an additionat taX on sugar, this is
the only industry whicn ¢an supple-
ment the requirements of sugar.

The last point I want to stress is
about prohibition. Though there is
a Directive Principle in the Constitu-
tion, unfortunately some States follow
it, some follow it partly and some do
not follow it at all. For the last 1 or
2 years, conflicting opinions have been
expresseq and this government was
kind enough to appoint the Tek Chand
Commission. Th#t report was sub-
mitted about 2 years back. It has
not yet been discussed and no decision
has been taken on it. Especially in
Mysore, there is much agitation among
the workers in particular. You also
know, Sir, that one Prohibition Min-
ister had to resign. So, it is better
that the Tek Chand Committee’s
report ig discussed and a final decision
taken, so that there should not be
any agitation throughout the State.

Shrimati Renuka Ray (Malda): Sir,
the Economic Survey has recapitu~
lated the measures that have been
taken last year in order to try and
remove some of the economic malaise
that has surrounded the country. These
steps were calculateg to check the
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depletion of our foreign exchange
resources and curb the inflationary
spiral of prices.

sidmT A & ((#E) ¢
ST S g A FIAAG §

Mr. Deputy-Speaker; The bell 1s

being rung. The Bell has stopped

ringing. There is no quorum. The
Bell may be s»ung again,

There is quorum now. Hon. Mem-
bers will please sit in their seats for
some time so that quorum may not
be challenged. Now, Shrimati Renuka
Ray may continue her speech.

Shrimati Renuka Ray: Mr. Deputy-
Speaker, Sir, 1 was saying that the
steps that had been taken last year
to try to meet the economic situation
and to get over the illg have been re-
counted in the Economic Survey.
These include a number of measures
and the unprecedented measure even
of having a supplementary budget.
But, unfortunately, due to certain
other factors that have arisen ‘these
measures did not have their salutary
effect and no apprectable difference
has been made in regard to either
checking the inflationary spiral, al-
though of course actually the rate of
rise in prices is a little less this year
than what it wag last year at this
time, or in regard to the depletion of
foreign exchange resources to any
great extent. But I would like, how-
ever, to congratulate the Finance
Minister for having placed the actual
situation and pictured it so lucidly
and cogently both through the Eco-
nomic Survey and his Budget Speech,
because he has had a short time only
to understand ang to be able to put
it forward so well . .. highlighting
major issues. It shows his grasp and
the strength of his . . .

st sieR ww dEr ST
wEeE, a2 & g9 avg FA L@ §
Mr. Deputy-Speaker; Quorum has
been challenged again. The hon.

Member may resume her seat. The
Bell is being rung.
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There is quorum now. As soon as
the hon, Member begins her speech
hon. Memberg go out. I would request
hon, Members to sit for some time
until other hon. Members come in
and there is aiways quorum in the
House.

ot fewfa  faw (fardr)
waraT § ;i TG g )

Mr. Deputy-Speaker; It is Govern-
ment's business to maintain quorum.
It is your duty to see that there is
quorum in the House. Yes, Shrimati
Renuka Ray may continue her speech
now,

Shrimati Renuka Ray: Sir, I hope
this constant interruption would not
be allowed to take place, because
otherwise there will not be continuity
in my speech,

Sir, I was saying that the resultant
effect of all these measures has not
brought in the anticipated results
because of various other factors that
have entered in the scene. One of the
main factors is the fact that there has
been a fairly widespread failure of
harvests in the country. Others are
the aftermath of Pakistan's aggression
on India and the pause in aid. Then,
of course, there is the huge gccumu-
lation of debt repayment and interest
payment on debts which is catching
up on us.

Another factur, which is not includ-
ed in the Economic Survey and
which I would like to point out, is
the deliberate method through which
our self-contidence is being destroyed
in the country. I shall refer to it
again. I would like to concentrate
for the moment on this accumulation
of the huge debts, the servicing of
loang and the interest charges on
external aid. T am not against exter-
nal aid. 1 realise that in today's
economy there must be inter-depen-
dence of nations, gnd I myself would
call attention to something that has
been said by George Woods in his
article on ‘“Development Decade in the
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balance” in which he says, that unless
the development decade, as President
Kennedy put it receives g greater
sustenance it may in fact recede into
history as a decade of disappointment
for the developing nations. He also
points out, later in the article, that
the solution of thig debt problem is
within the power anq means of the
developed countries, they can ease
their own problems and they can dis-
pense tinance from other channels.
He points out that the IDA which
does not charge interest but only some
service charges 1s the best method.
That is for the developed nations to
decide, but so far as we are concern-
ed, surely, it is upto us to see that
the aid is brought down to the mini-
mum that is really required.

On this, Sir, 1 have something to
say. The Finance Minister, I am
giad, has pointed out in his speech
that Rs. 460 crores of external bor-
rowings has been budgeted for and
this ig exclusive of fresh accretion of
PL.480 funds to the extent of Rs. 230
crores. Some hon. Members have
been criticising the Finance Minister
on this account. I would like to point
out that he has brought forward in
his budget speech in two or three
places this point and tried to bring
an awareness or consciousness with
regard to PL.480 funds. Because it
is in soft currency many of us seem
to forget that it is something which
we have to pay back with interest.
Nevertheless, we are reaching a posi-
tion in which we may be trying a
better round the neck of future gene-
ralions from which they will never
be able to get out. Therefore, it is
very essential that we take proper
cognisance of this particular business.

Then I would like to say a word
about the pause in aid. It is very
significant because it brought to us
the realisation of the necessity for
self-sufficiency. But what has hap-
pened since then? 1t is true that the
Tashkent Declaration has brought
peace between India ang Pakistan.
But what hag it to do with our not
realising the significance of pause in
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aid? Why is it that the move for self-
sufficiency is being forgotten in the
country again! The manner in which
people responded twice within a few
years when our nation was in danger,
that wonderful response could have
been brought to bear in creating a
situation in which, to the extent pos-
sible we can be free of aid. I do not
say that we should be free from aid
altogether but we should move to-
wards that objective. Now what we
find is that even in PL.480 funds we
are accumulating a huge debt.

Then I come to food. I must say
that the absence of a proper national
food policy as a short-term measure
in the scarcity conditions prevailing
in the country is leading us to a very
grave situation. The fact that there
is tailure of harvest in India this
year does not mean that we are
absolutely devoid ot food. There has
been exaggeration of shortage of food,
both within and outside the country
with the result that people have
started hoarding.

Unless we make the States believe
that India is one country, we are not
going to solve the food problem. We
must follow a food policy by which
there is equal distribution of the
available food. Now the utmost that
some of the States are willing to do
is to give up their surplus for the
benefit of the deficit area. I do not
think that is a right policy. The
right policy is to distribute the cereals
equally among the people, irrespec-
tive of the area in which it is pro-
duced. It is with this idea that
statutory rationing was introduced in
big cities, because they were acting
as dragnets for the supply in the
nearby areas. If there is statutory
rationing in big cities, then there can
be free movement in the rest of the
country by abolishing zones, Govern-
ment do not at present have an ade-
quate administrative machinery to in-
troduce rationing successfully all over
the country. T
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Now I come to what is happening
in my own State. I believe there has
been a planned and deliberate attack
on Government properties, particu-
larly railways and transport, in order
to bring about chaos in the city of
Calcutta. There has been fomentation
of trouble by peop'e who do not wish
to see a small State which is deficit
in food succeed in regard to procure-
ment and distribution, because they
feel the very base on which they
would have to appeal to the country
in the coming elections is being cut
underground by the Congress Gov-
ernment. That is the base of all
trouble, So, I say with all respect
that the Government must take up
the challenge without any apology.
While the Government must make
proper arrangements for equal dis-
tribution of food in both deficit and
surplus areas throughout the country
they must now allow interested poli-
tical parties to create trouble for
their own benefit.

In this connection, I would like to
give the House some of the figures in
regard to supply of foodgraing to
Bengal. When the procurement drive
was started, West Bengal asked for 8
certain quantity of toodgraing from
the Centre. The Centre said that
they would be able to give only 1 lakh
tons of rice. West Bengal said that.
in that case, it should be given 19.8
lakhs tons of wheat. The actual
supply that was received by West
Bengal wag 6:5 thousand tons of rice
and 1:18 lakhs tong of wheat, which
is inadequate to meet the demands
even for two months. When the
supply is given to the State on a
hand-to-mouth basis it is difficult for
the administrative system to carry on.
Yet, it is doing fairly well in many
of the districts. In those districts
where there has been difficulty—
which naturally causes discontent—
trouble is created gnd advantage is
taken of that by interested parties. I
am bringing this to the notice of the
House because an attempt is being
made to blacken the image of the
Chief Minister, which is absolutely
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wrong. As I have not the time to
dwel] at length on this subject, I
shall take some future opportunity to
speak on this again.

Before coming to the budget pro-
posals, I would like to say that the
cut in expenditure of government is
a good thing. I am glad that the
Finance Minister hag called attention
to the need for bringing down expen-
diture in all sectors of Government.
But I would make an appeal to the
Government that the cut in expendi-
ture should be only in regard to un-
productive expenditure and subjects
like socia] services, education and
hea th should not suffer for want of
funds. The expenditure on general
administration was Rs. 20.86 crores
in 1964 65, Rs. 23.62 crores for 1965-
66 and it is Rs. 25.15 crores in 1966-
67. For education the provision was
Rs. 76.31 crores in 1964-65; the
actuals came to Rs, 80.53 crores, Now
it has been brought down by Rs. 3.3
crores in 1966-67. Whereas the ex-
penditure on general administration
has gone up, the expenditure on edu-
cation has been brought down. I am
calling attention to this because in
spite of all that is said, we still do
not seem to realise the importance
of human resources. I hope the
Finance Minister will help to see that
while the best utilisation of resources
takes place in every sector, including
education and other social services,
it is done without curtailing the es-
sentialities for developmeént.

Now a wora about the budget itself.
For want of time, I am not going into
the details of the budget proposals.
First T would like to point out that
enough stress has not been laid on
the collection of taxes, specially
income-tax. I wish that a little more
stress is laid on the collection of
taxes.

14 hrs.

I am glad that the Minister has not
brought in the question of black
money and giving further concessions
to it which well might have been. In
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any case, while we should not give
concessions to black money, the
machinery for the collection of taxes
need to be greatly improved. If it
is done, I am sure that we will be
able to cover some of the gap that
stil] exists, and even reduce taxation
in the future.

So far as the resources uare con-
cerned, I cannot deny that resources
have to be raised in the present state
of our economy because too much of
deficit financing wou'd be bad.

As far ag rise in personal income-
tax is concerned, I would like to bring
one point to the notice of the Minister
and that is in regard to the differen-
tial treatment that actually results
between those who have fixed incomes
and those who evade taxation. Since
our machinery for the collection of
taxes is not as good as it should be,
I think, we have to take cognizance
of this and bring in some measure—
I hope, some amendment in the
Finance Bill will be brought by which
those who have a fixed income do not
have to pay the same rate until such
time as we are able to have a proper
tax collection machinery for collec-
tion from those who have no fixed
incomes. I hope, this matter will be
taken into consideration.

There are some good points in the
Budget proposals. 1 have no time
particularly to point them out, but I
would like to bring to the notice of
Government that I do not understand
why expenditure tax has been drop-
ped. The Expenditure tax is not
meant to collect resources; that was
not its intention. The intention of
expenditure tax was twofold; firstly,
it is a curb and keeps a check on the
wealth-tax and, secondly, what is
more important still, it is the struc-
ture for the future. Instead of having
tax on incomes, it is tax on expendi-
ture which should gradually come.
Therefore it is reversing a good deci-
sion to do away with expenditure tax.
I hope, in the Finance Bill this will
be restored.
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So far as indirect taxeg are con-
cerned, while we realise that the
incidence of such taxes falls on the
consumer, I think, particularly sugar
and fine cloth are itemg which are
well chosen. Sugar and fine cloth
are items which are good foreign
exchange earners. So, it will serve
a dual purpose for it will release them
to some extent from the demand in
the country and go to earn foreign
exchange for us.

One more sentence and I would
conclude. I had mentioned first that
there is a erisis of confidence amongst
us. It is true that we are facing
great difficulties today. [t is very
true; but, nevertheless; we have no
reason to forget that we as a nation
have gone through many difficulties
in the past, that the people of this
country have the ability, have the
latent powers within themselves, and
it is wrong to destroy our own con-
fidence in the manner in which we are
all doing it today. I do not believe
in frustration, though I do believe
that one should not be complacent. I
do believe that we must do all that
is possible to overcome the ills that
face us today; but I do not believe
that we should destroy the very
confidence on which we have to build
for the future generations. I do not
believe that we should destroy that
confidence. This is being done {from
al] sides. I appeal to Members of the
House, on whichever side they are,
that we should get together to over-
come the ills of today and with a
combined endeavour bring in condi-
tions through which self-reliance is
encouraged in the country and I am
sure the people will be behind us in
such a move.

With these words, Sir, I support the
Budget.

Shri Karni Singhji (Bikaner): Mr.
Deputy-Speaker, Sir, at the outset I
would like to congratulate our new
Finance Minister who in such a brief
period was gble to present a balanced
Budget before the House. I would
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also like to congratulate him for the
realistic manner in which he carried
out the promise of his predecessor,
Shri Krishnamachari, regarding ex-
empting the police forces from the
operation of the estate duty when
killed while fighting an enemy. I am
particularly giad that he was brought
this with retrospective effect so
that it covers the recent Indo-Pakis-
tan war in which many brave police
personnel gave their lives for the
defence of their country. I am very
happy that, in spite of the fact that
many of us have been'in this Parlia-
ment battling for exemption for the
police force from estate duty for
a'most 13 years, now at long last this
hag been accepted.

Nobody could ever approach the
question of a Budget unless it is exa-
mined in terms of the poverty pre-
vailing in the country. Every time a
new Budget is presented, new back-
breaking taxes are introduced gnd the
question that the citizen wishes to
ask, and very rightly so, is as to
what Government propose to do about
this immense wastage of publi¢ funds
both at the Central and at the State
levels. You know as well as 1 do,
Sir, that in a huge country like India
with crores of rupees to be spent on
different nation-building projects un-
less the loopholes are plugged, a great
dea] of public money is wasted and
squandered. For example, we have
only to go to the States to see the
treatment that they mete out to the
funds that are given to them from the
Centre as Central aid for the Plan.
Those monies are spent without the
same feelings ag if the monies were
from the States. The important thing
is that there should be a directive
from the Centre and also from the
Planning Commission to the States to
ensure that these public funds that
are given to them in the shape of aid
really do yield something of intrinsic
worth when it comes to spending.

I would just briefly say a word
about the national remittance scheme.
The recently introduced National
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Defence Remittance Scheme has been
extended, I believe, by three months
The scheme shou]d have been put up
on g more permanent basis so that 8
large number of Indian nationals liv-
ing abroad, who have funds to remit
and invest in this country, can be
assured of a long-term policy. This
would also have ensured a continuous
and regular flow of foreign exchange
from abroad and this flow of foreign
exchange would have eased the
present crisis and would have helped
in relaxing the many controls as
regards raw materials, components,
machinery etc. needeq for industry.

But one of the biggest problems
that the present Finance Minister or
his successors will have to grapple
with is the question of eradicating
poverty from the face of our country.
Hunger stalks thig nation from year
to year. We have haq good years and
bad years. This year happens to be
a bad year with regard to famine;
but poverty keeps on stalking this
vountry and nothing tangible, nothing
classic, is being done to see that the
living standards of the people of our
country go up. The cost of living has
increased and we find that in spite of
the promises of socialism from the
Treasury Benches, the poor man is
suffering just as much ag he did at
the time of freedom.

The slow pace of the administration
and its resulting red-tapism has com-
pletely created a cobweb of lethargy
in the administration and I am sure
even with the brightest of ministers
trying to get a move on we really get
nowhere. I think, if we want to build
up a strong country, a dynamic
socialist country, it is important that
the machinery begins to grind a little
faster. If we go on at our present
pace, 1 have no doubt that at the end
of a decade or even two, India's
position economically will remain as
it is today.

The per capita increase, which the
Planning Commission claim to have
gone up, I am afraid, is pruely mar-
ginal. At the time of independence
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a poor man perhaps did not have a
cycle or a radio. Almost a generation
later, perhaps some homes do have a
cycle; maybe, some of them have a
radio and a very few have an electric
light. But s that all that the people
of India aspire to; or, are we now
as a free country aspiring to some-
thing better in living standards? I
hope that in the next five-year
period, by the time of the end of
the Fourth Five Year Plan, Govern-
ment will see that the midimum wage
to any Indian citizen will be Rs. 500.
Unless we achieve that target, all
these Plans ang everything is purely
beating about the bush because the
man on the street, the man in the
villages, does not fee] that the Plans
are really and virtually doing any
good to him.

I shall once again go back to my
pet subject of family planning. It is
nine yearg now since I have been
speaking on family planning in this
House and I would not have done so
again because I know the Government
have now caught on. The hon.
President’s opening remarks referred
to the population increase. The Food
Minister also, when he spoke made a
reference to the population increase
in relation to food production. But I
would like to make a mention or two
here about some new figureg that I
have collected and which, I think,
will be of some interest to my col-
league here. Rabindranath Tagore,
one of our greatest leaders had once
said:

“It is cruel crime thoughtlessly
to bring more children into
existence than could properly be
taken care of.”

And that must have been half =
century ago when that great man
made that remark.

I will give you some more figures
which, I think, will illustrate my
point of view a little better. In this
context it would be interesting to
quote from the report of the Popula-
tion Council, 1952—64, established in
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America and financed by the Ford
Foundation, the Rockefeller Founda-
tion, etc. On the population situation
of the world the Report says:

“The population of the world
at the end of 1952 was about 2-6
billion or 260 crores; at the end
of 1964, it was 3:3 billion or 330
crores. The world is now adding
over 65,000,000 people a year or
about the popu.ation of England
plus the Netherlands plus Swit-
erland, or 1,250,000 a week.”

According to the latest United Nations
figures, the population of the world
1s now growing at just over 2 per
cent a year. On this assumption, the
Report goes on to say,

“At 2 per cent a year, the
number doubleg in about 35 years
s0 that at the next turn of the
century the population of the
world will be nearly 7 billion or
700 crores if the present growth
rate continues”

Further the Report says:

“The current situation can be
put into some perspective by the
following figures. It took all of
human history upto about 1850
AD. to produce g world popula-
tion of one billion; it took only
75 years for the second billion
and 35 years for the third; at the
present rate it is taking only
about 15 years for the fourth and
it will take only ten years for the
fitth billion.”

4

Now, 1 will just give a few flgures
to illustrate an agnswer to a question
which perhaps some of the people
ask: What happeneq 50 years ago?
Was there no population problem?
How suddenly has this come about
now? If we take the ten year period,
1891 to 1901, India’s population in-
creased by just 5 lakhs in 10 years.
Let us go on to a later period, 50
years later, 1941-—51 when India’s
population increased by 8-8 crores.
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If we take the period of 1961—71,
India’s population increase is going

to be 10.80 crores, that is, three times
as much. The problem, therefore, is
to examine these matters in a proper
perspective. Sometimes, there is some
misconception in the minds of ‘“the
people to think that perhaps the
birth-rate has increased which is not
true as some of the flgures will illus-
trate. During the period 1881—1881,
the rate of birth per 1,000 population
was 48.9; from 1931—41, the rate of
birth per 1,000 population has gone
down to 45.2. On the other side, the
death-rate has also come down. In
the period 1881—81, the d€ath-rate
per 1,000 population was 41.3 and
during 1931—41, it dropped by almost
25 per cent, that is, to 81.2. This
proves that we have better nutrition,
better medical care and far more
people living to longer ages. Because
of all this, the family planning and
population control has become very
important,

I had asked the Food Minister at
one of the meetings of the Consulta-
tive Commitfees ag to whether in his
opinion he or his successors could
feed a population of 100 million peo-
ple at the end of 35 years from today.
1 think, that is a question that any
Indian citizen has g right to ask
because today we are living on the
mouth of a volcano. Every single
day, in this House, the food question
is being debateq and, I think, our
Finance Minister and the Planning
Commission might very well tell the

.country if they will be in a position

to feed 100 million people at the turn
of the century or 34 years from today

and, if not what dynamic steps are
they taking to control and curb this
fantastic population increase. If you
do not answer this question now which
you should, your successors will be
in a hot soup. What I think is that
this question can be solved now
before the trouble actually grows.

Then, the questlon of unemploy-
ment has been bothering the entire
nation. The youth in our country
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today finds itselt absolutely defeated
because no avenues of jobs are open-
ed to tbem. I have a very interesting
clipping from g newspaper which says
something about the Fourth Plan
which will provide 20 million more
jorm It goes on to say:

“The number of the unemploy-
ed will rise to 15 million at the
end of the fourth Plan as compar-
ed to 12 milllon at the end of
the third Plan .. .”

It meang they are creating some more
Jjobs but not enough for the increase
in population. It further says:

“The Commission has estimated
that with an ouflay of Rs. 21,500
crores, the fourth Plan will be
able to generate about 20 million
more jobs. But the number of
new entrants to the labour force
during the Plan wil] be about 23
million, Thus three million job-
less will be added to the existing
12 million at the end of the
fourth Plan.”

So, the problem sfIll continues.

The War has done a great deal of
good to our country in one way. It
united the country; it brought us all
together; it made us into a cohesive
force; it gave us something to stand
up, something to fight for. I think,
still some good will come out of it
and give our Government a strong
purpose to fight some of the problems
that afflict us.

The question of quality of man-
power has been bothering me a great
deal. A little while ago, I circulated
a paper on this to gll my brother
Members here. When you ask the
Planning Commission as to what they
are doing about producing the right
quality of man-power, most of them
will answer you very simply that the
number of doctors, the number of
teachers, the number of scientists, etc.
is increasing everyday in the country.
We know that too. The question is:
Are these scientists, these doctors,
these teachers, any better than a
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generation ago? You know perfectly
well that the boys and girls coming
out of our schools and colleges are
not really educated in the way that
perhaps they were a generation or
two ago. What ig the reason? The
reason is, mass production. You are
turning out boys and girls out of
your schools and colleges who are
absolutely half-baked and half-edu-
cated. You only have to make a
cross-section survey of a college
student and see how hig knowledge
is. Now, 1f we proceed on the
assumption that that is the man-
power which is going to build this
grest dynamic socialist country or
that is the man-power which one day
wiil deliver the nuclear bomb to you
to fight our enemy, I doubt very
much if India or any country in the
world can ever achieve anything of
that kind, unless your man-power is
of a first-rate character. No secona-
rate man-power can buud a first-rate
country. We have to assume that
it is only a first-rate man-power that
can build up a first-rate country, So,
as you plan your river valley pro-
jects, your defence projects, in the
same way, I think, the Planning Com-
mission can also plan for the right
type of man-power. [f they start it
from now creating conditions so that
in the homes people would have re-
latively more peace of mind to devote
to the education of their children,
creale a consciousness and have more
parent’s clubs in the country so that
parents cou!d get together and dis-
cuss the problems of the future gene-
ration, I am sure that all of us put
together can bring gbout a generation
which is superior to what we are
having today. You and I, as parents,
know perfeatly well that none of us
are satisfied with the type of man-
power which is coming out of our
homes. We parents tend to blame
our children. But something is wrong
with the quality of education itself
which is given to them. I am sure,
every time the Finance Minister
brings forward new taxes, he creates
more problems for the parents, prob-
lems of such a magnitude, that they
hardly ever find time for devoting to
their children. I feel some of these



5367 General
[Shri Karni Singhji]

problems put together have to be

solved by us and an answer found.

Let me just mention briefly about
the famine conditiong that prevails
in our country and in Rajasthan parti-
cularly. I would only like to say now
that we have the experience of the
famine that took place two years ago
and that Government will take steps
well in advance to see that the famine
problemg are combated in the correct
way and that robody is ever allowed
to die of starvation. Further, I hope
that the questions of fodder for
cattle and drinking water in soma of
the desert areas of Rajasthan parti-
cularly and in other parts of the
country which are afflicted with the
same problem will be gone info now
before the summer sels in, so that
the people suffer no hardships.

I will briefly mention something
about the foreign exchange problem.
I do not recall as to how many years
ago I had observed on this matter,
but I do remember having said that
the Government has to find a solution
to the foreign exchange problem. If
you keep on asking the nation to
tighten its belt year after year,
decade after decade, generation after
generation, Mr. Deputy-Speaker, I
doubt whether any country can take
it long enough. I realise perfectly
well that the foreign exchange prob-
lem exists and a great deal of it 1s
perhaps due to the mishandling of
the Finance Ministry. But if you
keep on having these problems over
a long period, it is perfectly logical,
although I agree that it is not correct,
that the citizen will revolt against it
and he will ind ways and means of
defeating the objects for which we
stand.

I will just briefly give you one of
the experiences I had in the present
context, but in a humorous way, of
meeting a man who told me that “it
is perfectly normal in India tofay in
be asked as to who is your dentist
or who is your doctor or who is your
tailor; that was asked even g decade
ago, but now it is perfectly logical to
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be asked as to who is your bootlegger
or who is your private smuggler”. If
a situation like this exists, then how
on earth can we solve our problems?
The Government has to think serious-
ly that they cannot possibly starve
the country out of the necessities of
life for any length of time, certainly
not indefinitely; if they do, as the
saying goes “..necessity is the mother
of invention”, the people will find
som> way-out and you will find, in
Bombay and Calcutta, shops full of
smuggled articles. That is only one
proof of the case.

I will just briefly mention some-
thing about the functions of the
National Rifle Association of India
because I am very closely associated
with it. As we all know, we have a
great deal of interest, even in our
own House here, in rifle shooting
movement. We have plans to train
two million people every year in the
art of rifle training to provide a sec-
ond line of Defence. You will be
surprised to know—although such
things should not normally surprise
any one—that our country, in spite of
the fact that small countries like
Cambodia, Thailand, Burma and
Egypt have some of the finest facilities
for rifle training and ranges, despite
our having one of the biggest nattonal
rifle associations in the East, does
not have a single range gt its disposal
to train its shooters. For years we
have been trying and battling with
Government and we have had various
assurances that the national ranges
would be made available to the Asso-
ciation, but right upto now, not even
a single inch of land has been given
where our shooters can learn and
train. I sincerely hope that the Gov-
ernment will find a solution to this
problem as soon as possible.

A similar subject connected with
the same movement is that of manu-
facturing of guns and ammunitions
for the training of civilian shooters
throughout the length and breadth of
Indja. So far the entire movement
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is dependent on what is produced by
the ordnance factories. Ever since
we went to war with Pakistan,
ordnance factories—quite rightly—
geared themselves up to defence pro-
duction. No ammunition ig available
for training of civilian shooters in the
country. A little while ago, we had
asked a question on the floor of this
House from the hon, Minister and he
had told us that they were hoping
that the production of arms and
ammunitions would be allowed in the
private sector. I hope that the
Finance Minister will see that some
such scheme is started as soon as
possible and that guns and cartridges
for civilian use ang for rifle clubs are
manufactured in the private sector in
our country.

Coming to the question of high
power transmitters, for the last four
or five years we have been hearing
on the floor of this House about this.
Ever since the Chinese debacle, we
have been battling with the question
as to how to fight the pernicious and
poisonous propaganda of Pakistan and
China, put together. Every time we
came some way near solving the
problem of high power transmitters,
something came in our way. Even
today, after the two wars against
China and Pakistan, India has no
high power transmitter and we are
still in no position to counteract the
poisonous propaganda of our enemy
countries. 1 hope that gome steps
will be taken to see that something
is done as soon as possihle.

Coming to the question of food
shortage, the matter has been dis-
cussed in this House so many times
and I do not, therefore, wish to take
too much of time on thig subject.
But I feel that some emphasis will
have to be laid on mechanized farm-
ing, on large-scale mechanized farm-
ing. There has been a suggestion
made that large-scale mechanized
farms be put up in the private sector
so that large-scale production of food
can be achieved. I do not know how
far this is feasible, but I think the

Government may certainly wish to

consider this proposition.
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They may also have to reconsider
the question of land cellings as the
problem is very much tied up with
the socialist philosophy. At the pre-
sent moment, with the fragmentation
of the land gas it is, many of us have
found that production per acre fis
going down; that these land holdings
are not economical. While I am a firm
believer in socialism and in trying to
help land'ess labourers, I hope some
solution would be found to the food
problem ang for having large-scale
mechanized farms in the country, the
pace of which has to be accelerated.

Briefly dwelling on the question of
the Indian Airlines Corporation, I am
pained to say—I think this experience
is shared by many other members also
in this House—that the Indian Air-
lines Corporation, ever since it be-
came a Corporation and lost all com-
petition, has gradually gone down the
drain. I will not go to the extent of
saying that the L.A.C. today is a third-
rate organisation; that would be un-
fair, but T can certainly say that it
is a medium, second-rate organisation
anqd those conditions are something
which we are not proud of. I have
flown in the last few months in the
LA.C. flights many times and it was
not always that the crew were very
friendly and I found that the planes
were dirty and the schedules have
gone hay-wire completely; of course,
I can understand; it was because of
the various accidents that we have
suffered. 1 feel that the time has
come when the Government should
allow the other airlines to operate in
this country and take gway the mono-
poly of the LLAC.; otherwise, I am
afraid this 1.A.C. will go down the
drain, even more so.

I wish to say something about &
subject on which a great deal has
not been said in thig House gnd that
is about the question of recognising
the Rajasthani language spoken by
two crores of people, in the Eighth
Schedule of the Constitution. I do
not want to go into any controversies
and I shall qualify my statement by
saying that we, in Rajasthan, are
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great believers in national integration,
in emotional integration of our coun-
try, and we do not believe in frag-
mentation or chopping off or changing
of any State because we feel that, for
years to come, this will set a bad
precedent; all of us must work for a
cohesive country. But since we have
accepted the formula of linguistic
States, we feel that, as a first step,
the Rajasthani language should be
accepted and put on the Statute Book
as the fifteenth language and members
ifrom Rajasthan or others who wish tu
speak this language should be allow-
ed to speak in Rajasthani language
in this House. I think it was extreme-
ly unfair that, when the Constitution
was made, the Rajasthan Government
at that time said that Hindi was their
language. I do not oppose that; I am
o great believer in Hindi and I feel
that Hindi is perhaps one of the
strongest binding forces that we can
create in the country, but that does
no mean that the language oif two
crores of people can be completely
forgotten. Rajasthani is an old lan-
guage; we use the Devanagari script,
tut neverthelesg it is as different from
Hindi as Punjabi or Gujarati or
Marathi is and I hope that the Gov-
ernment would consider this matter
and appreciate that the request that
we make is constitutional, that none
of us is threatening to become human
bonfires or to create morchas. We
request that our feelings should be
taken into account and if you doubt
what we say in this matter, the same
can be put up at the time of the

General Elections and the public
view taken on the matter.
Shri P. Venkatasubbaiah (Adoni):

What gbout Maithili?

Shri Karni Singhji: If the question
>f Maithili iz taken up, we will be
very happy to support it, but that
does not mean that the claim of
Rajasthani language, which is spoken
by two crores of people, can be total-
ly overlooked, more so because the
Congress Chief Minister. at a parti-
cular moment, happened to agree to
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that. I hope that it will never become
necessary for the people of Rajasthan
1o resort to strong measureg to have
their language accepted, because we
make this request in all humility and
we hope that Government will put
fair-p'ay into practice.

1 shall conclude my remarks wilh
once more congratulating the Finance
Minister for having produceq a first-
class budget. I sincerely hope that
within the next five years we shall
achieve one of our goals, namely the
‘iquidation of poverty in our country.
If we do not, then all the budgets
that we produce cannot justify our
existence.

siteralY faroraor fefear (mnfeme)
I qRIET, WOW F F wemwm
TRIET F 9fa TAT AW SUET FATE
fF 3t ¥ AR aore araedt waA fmT
s F T waqe fegar

faq "t oY g7 NEIT HIEA
fa=t & qa & wfas I Sooeq Y AfT
a7 qa gE FwaAt F A a7 fear
na1 g, IRA S wTww ¥ g1 AT i
I A AT # fal & fa
Ty e fafwa @), 1 3fe
¥ 3P 9 ¥ S 3 e A
oo I § wega W 9Y 1 fadw ak
7 g 2e ger fear wn AR fedid
tag A gz Y vk | o ol & da0
i gt f qrae #7 feafa & guregm
o7 foef & amw A frdal afem dar
& g | wawE 1 e ¥ g wmy
fopamrdr § fs oY WY wfaat § I¥ @
X% A Qe v e a1 frrrior
w1 fre ¥ 3@ &7 IR T A,
forarter & o A ) oYY qwA ¥ Aw A

s 7 1
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14.32 hrs.

[t vt aiw SR 1)

@ wEe, wEwE e -
w1 &1 F fau wr fer o, w4 @
it F1 guTe fear 9md, 99 & fag
# e Wy @ ol v A S,
“arei oo 7 wEr AW &9
& aifys gfides § o g 3 N
wTAe quT qfew dvex ¥ foffrad,
TEAEY AAETD A wEEED &
g § oF @ g w1 fae
s faran &, 9 g gfeemior quT F-
sty § fereiter afcader o ¥ gETaw
R TIT, I9 frari 1 & gag ¥ @
s g A faEe & ae § ww
uF @ W grn faw ¥ o
wfera £ g3 FT ¥ wgraan faew a3

TaT qell F dar | qEw #
fa=are saa fear &, fa ot AoEmw
o Dfearx = 3w oF anforg # €,
37 # fa fafm & foao qar 57
I T wgt wEATEE ) qw|r o
Ty § T FY Y Ffsargat § weEr
qfcfeafaay %, § 3= a1 a1 ¥ aqard
o, R U W ¢ W dE W
Aqwi fawer wram form & gra wrer &
sy feafa #1 aur & faafor &
wrat ¥ oY dw &Y Juerey wiwd, gEw
w1 feqmr &, 3§ FT gw welr gw
IWT TG 7 garfaa ¥ fgw § w7
& |

awmafa aQiey, fra 7 7@eT A
O Tz # A A I3 § AR
&7 T g AEY AW Y FIF AT AT
¢, e safe), Fvafaa & s 10
gfrwer St #I T N F gA FT AT
aw g W wfas 97 W™ ) oo g
s feqfa § | 9T wo F FC AT
@ #Y a1T AN, I A qy 3 wiww
T Y | T AWE F) OF T 2@
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TR g AR W § wATaTR Ag fra< IEa
¢ fr wxifem ag 10 sfowe e qufee
faemT aFY WY Qe @, W9T qg
TvE  FTH S W E AT
t AT AR A AR ¥
Iar Wt arforey W Soom faw
sy ¥ faw weft wReg ¥ frdew sEh
fs 2w & gt 1 7 fadwlr qAT WY
gafex 3 & fou q g 10 Sfoawm ®7
gfa X gAfaaTT &7 |

& 1965—66 ¥ Y f fogkr ad
¥ foraY a9 Y AT 37 ¥ wfus q=w
] F1 9 faar welr oY & w9 wrgor §
wwTE faat a1 ag g0 i Y frawr .
farer weft oY #7917 gw §@ HY M FET
g 5 g@ Y FY frg w1 T e
wma | A feafy § oF ooaEnd
fraT< gw J uTew %7 foan & f5 Y 5®
@ T« @ T § IV GTA W TF W
N Ty g I W e oW
e # wafa # foedr § w1 2wt
YEH WWFQ A W R E |
gma mfes Wi saifes  faerg
dar wifgy &= &Y g <@, fomar 19
& ot gwar g1, g W T g awr
s g@ @ IAE FH TEE A1
T § | A W @A an ¢ e oo
1 W TS HSH FHlAAT @A
T EN &F oy Fohy ¥ Y g
a1 1 afz goft # e & o g A,
o fr fare weft ofr warfe adY Sy i
Y Jeqre F T3, FHA F AGY WA |

TeT a9 § 2qu-F3 (qrmide
#wm) AR T 7 (froe dw) @
gz 7 agfed & af &, fem g &7
2w & faere & fawi Swrawr A &)
A@myNE A A A | @A
oY ghaw &9 ( jrksometaX ) ¥
A7 TTFTHTCR T &1 @ W aget
Y ¥ w7 ¥ a0 F AT e
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[t forrr <t ferfan]
27 & O w0 #71 ger & faw Hqelt Sy
¥ faedtg o YT #3w veAT £

TFFT A ST I0qA 9T AT FT
afg g€ & sa® AT |t 77, W faww-
FT AT GT AT | @rer qETqT A FHY
FY I9Z T TF 1A 99 f w6 T w7 IeqT-
27 AT § A AW F) AR & FS
&0 &I 9T faer omy, I & @
FY FHY F F107 57 Feys FY qfq w97 §
e F fe spof & AT Y TR @AY |
9 9 ¥ 79 farda = e

O A 9T A FT q@r o,
IE ¥ HTANWA & gnEl M7 G &
fagra 7T g7 TWI W | 5§ wfuw
FTH I ANET F FA F FF qg IAT
ga & a9 w4, ™ 97 fqm Al o
AT FT & & | Tg UF  AwiEs
A

aumafa wEem, ¥ @@ & wex
Jq4 gRaNty A W aO wiw
£ F FT Wt FgAT JEA | T Fawrer
3 ¥ uF aga I97 fewm wfawfon
qur foe? &1 #7181 oW 99 ¥ Fww
4T 3gT FY AT F WiYw I grnfors
T F FX I F faw woiw gaafir
Y geadiy AT F wAT W
¥ wifge e & 7@ Nw #1 &,
IO qar aTforeT FT WYL @I g
T | afz fauy sgar e g1 g9
a1 JR AT GFS 7T FY 947 ) ey
Y AT ST g A FfE St
¥ g Iwfa g | 0

T AT W H 3 5o a9 wIee ¥ S e
F e AR A F IO W AW
g Y | 7 T4 I T2W, TIEAA T
HeT T2W F qgENT F EEOR Y FFATE |
afz ¥ ¥ wgAfogs o fow @& A
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W &a A woH! QT B &€ §uM 9%
7gor fFaT 9T GEAT § AYT W TEIR
greamt &1 gfa ¥ $9 g7 aF FgrE
qgerd S awdr ¢

=W & e awry T fa 71 e
¥ @Y g W AHTT FT W I
X @ & fag au fal & a ifa
gt wifgy forg & wfaw ¥ »faw
¥ ¥ aedw 99 a0 ¥ fAg Mm@ &
& 3 favarg §, 99 @ * afx &=
¥ wgEw, TN A el ¥
famfor & fog frg oA Y B goiifa-
for 3gvr 7 47 & ey SEw
Y § g97 FRA |

Ter W TF fawrgee g3w &
fra # afk ¥ ¥ sTmwATER
ggrar fay @Y 99 & ushw @wafa &
fasre & gwar § 0

7 FEY g 4% gar @ e ogal
Tl #Y Ay W T FY I@ X
fowre & &g wrawas wfes g
T AR EY AR | AR oAl Fy Fafw
fadls @grEaT aw@ ¥ IE FAT
aF WA gy WY F, q@i Wy q3W
FI ¥aw oW A7 FAT T FrEA s
TT gEW g FHY | LA &Y A, N
oeq Tgraar fasdy § 9w o s #Y )
st aga wfirs &, ford gat a=ai Ay g
¥ frara waegfem & Fr smaW |
™ § aqaT am ¥ fay ofver & &=
I FATE ENAT HEAEE § |

wea & gurifa A3, 30 F g AN
o o1 d% Ay A faq@uw §, 59
fawg # WY go w faar 7Y <q7 smar

a3 g ¥ a9 FgA asar  fr
o<t 3w § ar qF AT ) feafa wE
TR qUET qqT G A G}
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oA AN g A Qg g fF 0w
|G Y FAR AT I T &Y THIC &Y
TISTFAT H1 FIEATE &Y W &, TR S
wr¢ UEfa®  qEl ®T g9 A W
g § | 79 ATg FY FAIHAT W J9EA
FUY A IE BT AT W7 A H
TR IR E ) AFEE AT A FETA AT
I fiF swge § oar & G aeafa g,
SYAT AR FTal B AR F @Y g7 IUEE
¥ A7 WA ¥ o gry @Y d3x §
7g frarg@ i 9@ | @ &7 W
wawg 1 ArfEy | SR-geae wR
Ffrrl #1 g =< R ST g
REFT FT g frar &, 9% &.
fast arfgg fom & wigw & 2w &
WFR & T 6T § T W
wifa sarfom @ @& |

#wrdtg 2w § e 7 feafa
faum & AfFT w7 99 7wTT A R A
FAaG T g fE ST R gu W Y
far 9@ ol Torifas sEwal
qfa & fau wiet A QT #Y WA
1 IWTE FT IV AT a faar o,
ST TW ST G AT & ST ¥
famare v § S & agfaind ac
aAd g | Tw ® 39 FT @) 37 Al
fargar arr amar #1 & 9w &1 gwfk-
W IARAT q¥QAr |

gwrafa AgEa, W g7 qfeeny
T TP &1 WG o) WY gy
wEN F WA FEATEAT & W
arf agt § 9R 17 wfzq afifeafagt
# ag & wwif ag W @GN Oy
T § aga TV AFT 3 AT qeAG
& & fanit ai & g we N fF
2w N awfaw ofifeafagi
AR 7 FL AR I¥ wfew AR
ATE | ORI F a9 oga F A
gt adRa ¢ AR AR
g
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ot favade qedn (FEWQR)
awmfa 7drew,” a8 faw g agae
& weeg € 1 fa A=l wgew X WY
uT T F|W FT JET AT T q&A
1 weqa fear § 9ad FOX foew @
fer & wat & @ § | @ w=EE w7
Y 7 FATE § W § WK ag
AT I gar § 5 w a=ew &
AW ¥ w AT & AR F AN
faar g% w3 R T § 5@ Ay
1 wfas qra=ar @ @t &) AT
g 7 TW 9T TR w4 77 § W)
geRAr W w7 ) fry qw s oY
AT [T FT A@T QT AT § TG T
AT G &, T4 Frar & W IR grq
ag wra gar & f 39 3w & wee fawrw
feaar gom & o 3@ # wfes feafy
FTE?

|G & A A Qg w1 W-
aF AT § | TF A 9 A 94
arr 3wt ¥ ghar , I I A v
ot {5 aqgfemr § 1| g@ gar §
agfaa awre | eqfaa aoe W 37 &wl
# gxar g 1 v snfes gfeemor & wqfa-
et & | T drar § 7T ATeT ave |
o 912 AT a9 I AW A v & A
fr qafams adi § dfer =g fasw
NATE AT ATATE | ARG FT TE
qE FT a9 AT A7 faer w=it 3
aray & fag sega faar @ w% ag
wTEaRF W  Fifs 2w § wivs 39-
¢ € R W F fawrE &1 I FIAT
& A it 3w # e i gwr @
3% gfeewior & Ay gy famr vt 7)-
T § qaT a9, M9 @y F1 fgaw qe
& g wege fear & 1 gg I ww =g
a=T & aA IgiN e ey § Sad
IgM ) Ay fuifa a5y § | sgi aF
¥ qww ar g, OF @Y SeEA B 3fE
T E, §O AW ¥y wifww feafa
#Y feqe &7 | T wre w30 F g
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FUX & F T 3 F w9 g
&, @i &Y g sk @ T § ) v
faw wgmd ¥ @ afaq § | 72 gwwAT
a7 557 & fF o7 2w & Qe afcfenfs
@ T I I A G RY 7
forw wqaTe & 3w F wreaT gaT w @
& 15 Bl w30 ¥ qfg gf & afew
JETET 3.2 @ § @R WY §Y T
TR fE A A Ty 1§
Iq FTOT wEmE AR q@@ o
W aforaeEsy 1 98 WK F @A
T g W 7 e & g A
& 3T ST gu &Y St

AT AERT ¥ TE # w0 W) qw
Y srfas feafr ) weqe fivar § W
forr WY 9 FT AT & 9 ATeqw
Qg 1 AT 1 FUT 51 ATE q9AT
T AR & | W fae vy w7 9w
ot #17 & 5 g7 ® e o g
TR Y ¥ | Iy gfer qa awaedt
gfe § s 99 & 7 wdF a=
g AT qur 4, WY o e
&1 & o g Twwan € B T o ag -
I T9T §, T I GATIETEY T &
fFagor faat aoe ¢ | @A RS
T aff § | ST gfer & A amr Ay
1A foer el o SR wT &Y g,
TR T F § 39T § v w7@r §
¥y fF gEarQ w9 F qEw, 1w AR
Y fw e gu § S awfa &
¥ gz IFT A g F=1T F A, 9
9T # TE § ag | IRT 6
wrfe & FF LT waT QT Y a7
T | qET S HE FT A 4T
s Agr i ag a WY &
fag 1 7€ § AfFT S ¥ g9 IR
NFT qgr § o st Fagy
¥ I wiaw ooy fasem ag qmaroo
a7 ¥ @ e @y € A o,
o, frgw w7 qr g I o
#A & FraTor S ey @y E )
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W T F TG § W 3797 ST g
g 9mar § | & &Y qwea § e o w2
IR AT AR fA @ e I Ay 1
YT 1 FA€ 51 919 9qT FMEAT § K
aawan § f5 Sad fau ol owar
ey fF@ar s ITETamawar§
& wreat g B fa =it wgiw 9w ™
A 2 § | @WE Ay Wy w1
Tget % J A T AW W FTH
T FT IHTAT T7 AT Y | T8 @ AWl
& fory w1 W §T IFET AT 8
frart f5 age &% @ T
far o1 qwaT § 1 qFT ST &Y
TIAT & 919 AF | IFT 71 TLIHr
2 | fogdY s gea § afe Sy
F BT AT § IT FT A Ahrawr
| W@ F wE AN W@
grafa A €t qig € §, Wt g
qT &t s &y § Afw wedy awfe
qT At oT ¥ Fr§ @i T i
I Te@ T a@ N ¢ s wydy
grafer o oY difam @ omd 1 foreeft
Y Fdtee 1w §, four gam a7 ¢,
3Iq F 47§ fwran & fag o
agae ¥ 9 & faq a0 A
T F TATAATAT FTH ISR | FTHIC
goa fAsft =gw & ot 7y 7, o¢ foa-
safgar a9 | §F g9 @ W
a9 w4 a1 & qewar § v oA wvwr
afes g7 2T T8 | T ww, weE
7z & 5 317 qorT W w1 st
3, srlg AT W HT AT §
AT TG FerT FT T &, FCLT T
TATE ¢ X za F fag Wi g
& AW T Argar § v ag s
# Wt ow dgfaa &1 T@ | TF FT
FTY Aty el FY ek fw qra
T §fAd AT ¥ FT L G | AT
FET T F AA 7 gare § § awwan
£ 5 o T sy g s aft o=
FFaT 3 | FLAAAT AAW@E |
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frnecd Afarg P arar & o
T R ¢ a7 ) avay & | wafe
2w ¥ faerg 10 w7 § N wT wwA
AAT qrAEE § |

& Q1 @1 1 faw wa wERw
& qraad & Al Y 9 oY ¥ srAr
AT g N o§id g A
ataf &1 W &1 AqT AT @
miat Fqay §1 3¢ 3@ =7 favw
g5 af tiradr @ IMaa & N
WY farg &1 17 Q77 § 94 Wil F
& QT ) afz faedY, wawar,
orad R wavg & W07 2GR @) WY
gaaAd f5 fegeam O Tt R
T 58 qTL ¥ TF 147 THW A9 {geg-
&ATT F QI H [IA qrAA @R | Aiey Y
& wall # fgegearr wigi § awar
o7 HIqT ¥ 7F WA o7 T AR
§ f& oror wreqaw Y @dAar S
g 18 ¥ &) 7F AFFT WY WY gL
Bt A G G AG & 1 A W R
quargTe & qraw § 7 foar & T §
9T 7 &1 a7 @7 qeral & wew fasdar
&, 7T T TATHT BT TAAH § | G A3
®T 3 gaArard 9ET ¥ gRTIAATEY qAT
&Y TATIAT AIAT IV FATTAT §, AA-
T # IRt mfas fawmar #1 <
w3 ST {Far, waq3 ¥ fray dfeq
g wifas fagmar #1 g AT AA
wF | wfaw faggar st N AW &
g faamra & 1 3w F g Ay oY
TR a7 § faasr fe arred sfafe
¢ 9I¥, 5 WA, 10 917, 1 TATAT 2
ot wfafzT & 1 9aF fawim 3w F
X 3F Fr WY § A f5 qraey
10 g%, 20 §9IX, 1 979, 2 91 9%
10 919 § | WX §HIT 3T HGATAST
®) g ALY FT I, WU IZ TF WfA-
& gRrAad wies syaeqr Jw A
€7 AE FT gAY, A AT FT FGTH
A g wwa
2782 (ai) LSD-T.
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ax # 39 fre? gu fa) w faw
&1 g § | 9 fawre w1
g I & faey &, ffew § Qar
T v a1 W & ) xw waew § A
FTHI &7 qg Foe7 g oar & fe a7
& fred gq dwel & fasr ¥ fag
T® QTG W FAEE FIAFY JAQ
R crfar sdfwa gaar W7 favy
AR |

@ T ¥ § I R F T
# g8 fw v wEar §, fan
oy 4TS FAT § | IO I3 &7 7
ovrg § 5 T weg axql ¥ M=
ST AT T A AQ. . .

! i I (FdT) - W
w1 wifeg ?

& fsa quia: . dfracw
% R I w Ffw, Fmamm,
farer, faoreY W faart wife & frowr
g @ W U ¥ WY ag faes gar
¢ | £EFT T FT q7 A ghar §
& gait oF Taadiy AT gET T
tixafag aamTar g a@ N ¢ B
IATTRW BT WK 99 717 3T IqHY
urfgs fegfa ®) I31 fear oy

I N2 qF qw gIw §, fAy
QA% GHEATHT FT FIHAT FIAT 7T @I
& 1 fawre & A7 92 3@l 9T AT AT
HY AT 2, T AT TR ALY A R
JTgr & oY g i FTed oF
TS /G 9% 9FAT § | q@T T AAT
T T-FR-4T fas 41 &1 9207 8,
dfex AT gIadfy Qs & a7 W
! A% ag A AT

81 wIl F giaad w5 w3
¥ faq et fgarez #3287 A fuoid
fagett § 1 & aqr agan § 5 3w
sty fra d
65 g & & 1 TATTE 7 ¥aw ¥ FWC
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[ fawara qda)

92T F IrE FAT AT T OF FeAq
o g, afed ag o wiwgE wWA
oY & | qE ) uF AT gEa fFaar
&, s 5 gt I 93w & fa Fr WA
IqA FAT € | AN HR TERT
T A A I CF AT R @
&, faad g foed § Tg e
& g AR 94X I §, v w1
IEEANT A HWTEATT F@T g | Af
T ¥ a8 gfaa fear & 5 9w @
& %Y avg 7 fagr Y | ggwT afcomm
Tg Er fF I8 A1 AGIRX FTFH T
YT, WY IR AW F g4 HAT F
WYATT §, Y qg7 FY FTAT FT FIARAR
o= faaiz 2ar g | femae w9 7 sifea
frar & f& gargrame, @@s, MR
R T # gAT 7 @O O | 5w
g ¥ & 7t qwaan f s e
] I § EAT HF N TT FQ AN
oA HyINY ?

a1 FY T gen fF enfiy qfea
AATEATT ATE A T I WRW F AR
fal, far, sgz, TR sk
T #T W9 FE@—AH & AR
TR F@AT—FA & fog = F7 #7
T fFar |\ 3w aww g g
fr ag fae? cqrl &1 g g sk
@F T N, =, afawm W
faafgT #) WY forar striem

& frgraa w9 ¥ 19 wgAT Agan
5t igE 7 @ AT Y s awTee
Wt W T ), GfE 92w wE A
graat gard #§ w3 7% & | QT fo
&1 T, FIfF IAR 92| g A
ag gaar 74 § f ag bt Aaw W
favra mT owfa ¥ @, agr % wies
feafa =1 933 #< aF Wik 9q da ¥
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frgr, aramamE, faoet, feurd ®R
I B wyfay gEed F | A
foafa ag d fr S adar F a A g
TR T AT g & 5
fa w=iT wEeg uF avy af@ § AR
IR fEAR AR S ¥ § 1 T®
Jr g & gvavg § 9 Ty
& gr € wwT 9g & ) F 9w
f% 3% @ Ig F7 I A gU 38 FAF
f& S W & q&f A & gatio
farw & fog w39 F¥& 7 Y A
AT Y, U gy § wqr FHAE) W
wE

fegaa 280 fX & fA 1
58 foor gad mOT § 1 3A 58 fgei A
& sAfoat §—29 far o §, e
wfa =afs wma 146 T¥ & oY 20 Fady
Qg P afrafram 147 @
AT Af F ¥ 1, 11 R
TR A Iwnad g e fs
fegam & qay 109 7% fda 58
faaid ¥ 229 RU ¥, for &
AT, AL, MAYR AR aferar §,
o faiiy w3 [far fear s 3

gt @ [fan fax #1 avq §,
RF FX Y 1g sfva fear fr sw &
& g & @oAl ¥ faww & fag
WY, TRTET /R WAt 0% Afgai @
g% FAC WF, AfFT ot aF § 4§
T I & | T THFIT 29 A T ag
fawifar 1 f5 O, a%@w, T@Rgy,
WTEUR, Welt, MR IR /X ey
# AW @ T, AFT 3@ A 0
F1E FIW TG T W4T § 1 F gwAa
g Few e sk mae &
S W IR smr A ¢ 5@
ar ¥ aga a1 T @« g, ofea ¥8
oY 7 & 9
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fra @ agRT M A W
& f9q 800 =TT &7 F swawar
w1 R Ay g w ogEe
WP FT | afes af faw wan
T gay far W st ga-afw
|3, @ AT I F @R G
afeT g4 a5 T @A ey 5
afs aTvwg gEEAT ga, A qg guTd
i ¥ awg wgAr o Az g
o ) faw Agfea Fg,
a Ag gwElT A AT @ A &
WTRRY FT AT AT FT AT F4w
TN A A W R ogw-an
ST §F A FAR i R AT
fax a1 qiw ga N9 R FAT Y,
fomay <@ FT g FTHE
fom g A agrk qew @ W Ay
frean garf el ¥, @ A
@ warw gfamd ¥ v W
qFtear qf X avd | @i
gz wraws §fs gk Aw # wvy
W drfmin f—aer & fag @
frdt o w7 ¥ faR
ofer wod awmg & )

O W @ aRA wE §fw
R o da@r oag &1 & g
wizmrg f @i ) qud fag &ar
BAT 3T A, WY gH IENW
§ & FF T W F; Wn
o Fredrert, sFaTgwTa & fewrorg 9%
quqr gfedT & Ay aF €9 W
& @ T gEar & R @
T A1 X9 g g1 gEfAg
a¢ s § 5 qew aw ®
af g "X 5w v &1 @ & fag
JAFT TEARTH FAT AW, Tfew 39
) T T @, g faara TR
WA g fawa-qarT R aEn
w7 )

gATRIE grq & {7 Tore-went
&7 qET FIATE |
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Shri Sezhiyan (Yerambalur): Mr.
Chairman, Sir, against the gloomy
background prepared by the Econo-
mic Survey now come the sharp and
dark features of the maiden budget
presented by the Finance Minister.
Mr. Sachindra Chaudhuri.

15 hrs.

Some of the hon. Members who
spoke before me made caustic attacks
on the tone and content and the direc-
tion given by the budget. Some of
them expresseq their dismay and
disappointment and one hon. Member
from the Congress Benches said that
it was an anti-socialistic budget. I
may say that there need be no dis-
appointment. Only when you expect
something, there should be disap-
pointment. From the Congress gov-
ernment, as it is today, from the
Finance Minister as he is today, it is
tdle to expect a socialist budget in
the present context of things,

This is his maiden budget. While
making his maiden speech on June
13, 1962 on the Finance Bill, he said:

“If they (people) have volun-
tarily put their money into the
hands of g certain group or certain
people, then it must logically
follow that these people have
proved that they are capable of
administering those funds and
that if they are capable of admi-
nistering these funds, then in
that case, they have the mono-
poly, if they have any monopoly
at all, of the management of the
funds and not the monopoly of
the funds at sll. In that sense
it cannot be said that the private
sector has got to be condemned.
It capitalism is a vice, then state
capitalism is a worse vice which
we cannot think of because there
would be no check upon it, where-
as if it is private capitalism, then
we can have checks on it.”

In unequivocal terms he has decried
socialism which he calls state capi-
talism and threw his whole weight
in favour of private capitalism for

‘which he spoke so much.
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In the existing atmosphere of

rising prices, unemployment, inflation,
foreign exchange crisis, mounting
charges of administration, poverty,
starvation, wastage and corruption,
the budget has come to add some
more fuel to the existing flery state
of affairs. There is nothing to enthuse
the common man, to give hope to the
forlorn citizens from the misery and
the poverty of the present. Day in
and day out ministers may speak of
socialism.  Socialism has come to
them to be an idol to be worshipped
in public but demolished in private
and capitalism is an idol not recog-
nised in public but worshipped in the
private quarters. With the elections
of the next year fast approaching, the
worship is more fervent and prayers
are becoming more frequent.

In this context, I have to say that
the pace of tax collection of the
budgets has become more and more
onerous and burdensome to the people.
The total estimated revenue for
1966. 67 is Rs. 2719 crores, as compar-
ed to only Rs. 372 crores in 1948-49.
Even if you take the full five years
of the First Plan, 1951-52 to 1955-56,
the total revenue came only to
Rs. 2608 crores; that is, in one year
in 1966-67 we are to collect more
revenue than all the five years of the
First Plan put together. If you
take a decade, the Central and state
revenueg have in 1954-55 been Rs. 960
crores whereas in 1963-64 they have
swelled to Rs. 3340 crores. To measure
it by percentages of national income,
it was ten per cent of the national
income in 1954-55 but it came to
20 per cent in 1963-64. The tax
burden is rising so much while the
standard of living has not increased.

You can see how heavily taxation
is falling on the common man. From
Rs. 51 croreg in 1948-49 the excise
collections have gone up to Rs. 1012
crores in 1966-67, almost twenty
times. The corresponding figures for
motor gpirit are Rs. 141 crores and
Rs. 90'88 crores; for matches, Rs. 730
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crores and Ra. 24:00 crores. The poor
sugar of the common man! As against
Rs, 6°47 croreg in 1948-49, tax on
sugar is now bringing Rs. 73'50
crores. Kerosene used in the dim
lamps to iliuminate the houses and
hovels ot rural parts by which a seven
or eight year old boy is learning his
first alphabets—that now brings
Rs. 7744 lakhs ag against only Rs. 20
lakhs in 1948-49. That is so in the
glorious era of socialism after 15 years
of planning, it is about 380 times
more. Similarly, cotton textiles are
now bringing in Rs. 6615 lakhs as
against merejy Rs. 87 lakhs in 1948-
49. Taxation has progressed to that
extent that it has made the common
man’s sugar bitter, his kerosene lamps
dimmer and in making a big whole
in the clothes he wears,

When we consider the 1966-67
budget proposals, we should not forget
that the Second Finance Bill of 1965
brought an additional tax to the tune
of Rs. 167 crores; as it was brought
last August, its full impact will be
felt only this year. The 1966-67 pro-
posals would bring in 101 crores of
additional taxes to the Centre and
Rs. 45 crores would go to the States,
so that the total impact this year is
Rs. 313 crores. Year by year, our tax
burden is going up by leups ana
bounds for which there is no justi-
fication.

Coming to deficit financing, we have
been increasing our tax burden on the
one hand and on the other hand the
rupee value is falling like anything.
Money supply is growing at a faster
rate than the rate of production of
goods and services. The money has
increased from Rs. 1803 crores in 1948
to Rs. 4281 crores in 1965, an increase
of 137 per cent whereas tF  national
production or income ha increased
only by 68 per cent. This difference
hasg led to the rise in prices.

Some hon. friends trom the other
side argued that inflation was inevi-
table, in a socialist economy that it
was even desirable to a certain extent
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That is pathetic reading of economics.
Persistent inflation ig sure to upset if
not overthrow, the very structure of
socialist economy. Inflation gives
rise to windfall profits which helps
big business and widens the gap bet-
ween the rich and the poor. Further
inflation pushes up the prices of
various commodities which affect the
poor, During the period of inflation,
the principal sufferers are the emplo-
yees, workers, teachers. pensioners
and others who have fixed incomes.
It is always true that during inflation
salary rises invariably lag behind the
price rises. It ig said that the price
goes by the lift whereas the D.A, rise
goes through the steps. By the time
the lift goes to the fourth floor, the
D.A. rise will be left in the second
floor. As quoted by me on a previous
occasion, Mr. Colin Clark an eminent
economist from Britain once said:

“Anyone who knowingly pro-
motes or condones a policy that
leads to persistently rising prices
is morally responsible for plun-
dering the savings of the poor and
of other groups who cannot help
themselves in order to enrich
mostly the speculators and those
who having borrowed on a large
scale are able to pay in depreciat-
ed pounds.”

Therefore, during the inflation time, a
windfall of profits comes and it gives
a fillip to big business and depre-
ciates the pay-bill of the poor work-
€rs.

Coming now to foreign exchange,
about which I need not expatiate
because every time, whenever occa-
sion grises, the Government ghows its
anxiety about it without solving any-
thing at all. In the budget propo-
sals, and in the memorandum, it has
been said that only 25 crores of rupees
have been allotted in this respect for
deficit financing, but thie is not a
correct appraisal of the position. It
you take into account Rs. 350 crores
on PL 480 for which there is no cor-
responding production in thig try,
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then in respect of deficit financing, it
comes to Rs. 375 crores in all. Year
by year, we talk of self-sufficiency,
but then year by year, we are becom-
ing more and more dependent econo-
mically on foreign aid, and foreign
aid to us is progressively increasing.
In 1860-61, foreign aid was to the
tune of Rs. 460 crores. In 1965-66, it
went up to Rs. 680 crores; and for
1966-67, it is earmarked as Rs. 810
crores. There is more anq more
dependence on foreign countries. I
do not know how they are going to
fill up this gap. The seriousness of
the situation is whittled down by
vivious thinking and fanciful sug-
gestiong from some responsible Min-
isters themselves. One Minister is
reported to have suggesteq the open-
ing of night clubs. This ig reported
in the Daily Telegraph of 5th August,
1965. It says:

“The Minister's suggestion of
opening night clubs to attract
tourists,” anq said this plea to
earn foreign exchange,” “appears
to have fallen on stony ground.”
The Minister was said to have
been impressed by the huge dollar
earnings of Pakistan night clubs
during his recent visit.”

This was said by Shri Satya Narayan
Sinha, the hon. Leader of the House,
who has found much foreign exchange
in the opening of night clubs! I do
not know whether the Government
is going to create onme more Ministry
and appoint a Minister for night
clubs. I do not know.

Mr. Chairman: But the
Minister is not gware of this.

Finance

Shri Sezhiyan: Probably, in the
next budget, we can get some provi-
sion for the opening of night clubs and
the creation of another Ministry also!
(Laughter). It is not a matter for
laughter. Such frivolous suggestions,
such thinking of . . .

.An hon. Member: Immoral.
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Shri Seshiyan: An hon. friend is
saying it is immoral. I cannot attri-
bute such strong words to the Min-
ister. Dut still, such thinking on the
part of the Government, on the part
of a Cabinet Minister, means that
they are not taking thingg seriously,
and that shows the state of affairs and
the thraldom to which our country
has been pushed.

1 was referring to tax revenue. It
is mounting very high, but the people
are not getting their due return. When
we study the budget allotments, we
fing that the welfare amenities re-
quired by the people are slowly and
steadily going down. When we go
through the miscellaneous items of
allotment and study the allotment
made to the backward classes, what
do we find? The amount allotted for
the welfare of backward classes for
1965-66 was Rs. 9.45 crores. It has
come down in 1966-67 to Rs. 8.60
crores. Does that mean that the lot
of backward classes has improved?
The backward classes do require a
better deal. Let us turn to the relief
measures given to the displaced gold-
smiths. When Mr. Morarji Desai
introduceq his famous Gold Control
Order, the goldsmiths were hit hard
by it and a few of them disappeared
from the scene of life in this world.
Lakhs and lakhs of goldsmiths were
affected: about five lakhs of families
were involved in that. It was said,
both here and outside, that sufficient
relief measureg would be given to
those goldsmiths. But what happened
to them? In 1965-66, Rs. 28 lakhs
were allotted for their relief. But in
1966-67,—1 do not know what is the
improvement that the situation war-
ranted—the amount allotted has been
reduced to Rs. 24 lakhs! Then, let
us see about the relief to repatriates
from Burma and Ceylon. It is a
burning question.

Mr. Chairman: Is he taking the full
time allotted for his party?

Shri Sezhiyan: Yes, Sir. Through
the negligence of our Government and
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due to the negligence of ambassadors,
who are like in absentia landlords so
far as those countries are concerned,
these repatriates have been d:prived
of their properties and life earnings;
they have becen 1left as destitutes.
They are coming in huddled by ship-
loads. For them, in 1965-66, Rs. 3.18
crores were allotted, Now, this merci-
ful government has increased that
amount to Rs. 1.99 crores!

But our Government seems to be
more conscious of a few things. In
1965-66, for national ca'amities, cala-
mities like floods, droughts and earth-
quakes, they have allotted Rs. 2.5
crores. Unfortunately, there were
floods and droughts. Fortunately for
them anq for us, there have not been
serious earthquakes. Out of this
Rs. 2.50 crores, the amount spent by
the Government was only Rs. 50 lakhs:
just one-fifth of the allotment had
been spent. Probably, the country
was in g better state against their
cxpectations. It is understandable.
But for 1966-67, some astrologer has
told them that there is a greater like-
lihood of bigger calamities in this
country this year—because nowadays
our Ministers have got greater faith
in the astrologers than in politicians
and Parliament and the budget-
makers and economists—because in
1966-67, against the revised estimate
of Rs. 50 lakhs for 1965-66, they have
allotted Rs. 12 crores. I do not grudge
the amount; probably they -expect
more calamities and probably they
have not been satisfied with what they
had done earlier.

I do not want to take much time of
the House on these points. But let
me refer to the expenditure connected
with national emergency. We have
now the national emergency; that is
not only in law but also it is there
in actua] execution, and it is eating up
a sizable amount from our exchequer.
In 1965-66, the expenditure was put
at Rs. 2.96 crores; in the revised esti-
mate for 1965-66, it stood at Rs. 18.64
crores and for 1966-67, ¥t is put at
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Rs. 9.94 crores. But in the explana-
tion given, 1 find that the actual
amount to be spent apart from the
premia adjustment is Rs. 2.74 crores
and Rs. 3.44 crores respectively. There
is a talk that the emergency may be
softened or may be lifted soon. I do
not know why the Government is
going to spend Rs, 344 lakhs for
meeting the emergency, for defending
the country in the name of the
Defence of India Rules and other
things. It looks more like the Defence
of Congress Rule than the Defence of
India Rules.

I would also say that whenever
there is some agitation or other, the
Government without going into the
reason why such an agitation starts,
begin to take action under the DIR.
The people do not one fine morning
run amuck and jndulge in all these
unhappy deeds. There have been
signs and portents before these agita-
tions took place. Unless a wise gov-
ernment anticipates the problems
before a crisis sets in. unless a saga-
cious government anticipates these
crisis before they become catastrophes,
every time you will have to rely on
the military or the police. What has
the Father of the Nation said on this
aspect? In 1937-38, when the Con-
gress took over power and began to
rTule in most of the States, Gandhiji
said; in Harijan dated 23rd October,
1937, that they may not allow things
to drift so far as to have to summon
the aid of military. “In my opinion,
it would amount to political bank-
ruptcy, when any minister is obliged
to fall back on the military.” We
know from the budget how much
economic bankruptcy is there in the
country. It is political bankruptcy
whenever you call upon the army to
quell the riots in Bengal or Tamilnad
or Kerala and to shoot a seven-year old
boy or an eight-year old girl or a 70-
year old man. There is political bank-
ruptey from which I do not know when
the Government is going to come out.

Mahatma Gandhi had also written
in the Harijan dated 17th December,

‘1938 thus:
“ ... they find that they can-
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not run the State without the use
of the police and military, it is
the clearest possible sign in terms
of non-violence, that the Cong-
ress should give up office and
again wonder in the wilderness
in search of the Holy Grail.”

An ‘hon. Member: It will do it.

Shri Sezhiyan: It is high time that
it the Government is not able to play
its part without the military, without
being able to anticipate the problems
of the people, without being able to
anticipate and solve the crises before
they take resource {o such measures,
it is better for them to quit office.

They bring various taxation
measures ang bills before Parliament
because they have got a massive
majority to support them. I know
many Congress members wou'd criti-
cise the Bill, but in the end they have
to support it. That is the party line,
with which I do not have any dispute.
Whatever may be the burden and
irritants thrown on the people—year
by year it is increasing—you introduce
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a law; there is a hue and cry; there
may be decmonstrations. But in the
end the exchequer js always filled.

They take it for granted that the
coffers of the government can and
will be always filled. But that is not
the just way to conduct the govern-
ment and to find finance for the
country. People give because of com-
pulsion; there is no other alternative.
They have to buy kerosene, food and
clothes. Whether grudgingly or un-
grudgingly, they have to pay and
often they do not know to whom they
are paying. They make think they
are paying more to the shopkeeper
there, but actually the amount may
go to the coffers of the Centre. There
is an amount of compulsion and
rigour in the present day administra-
tion.

About 2000 years ago, the great
Tamil sage-poet Thiruvalluvar said
in his famous Kural:

“Velodu ninran idu enrattu polum

Kolodu ninran iravu.”
That is, a Government that collects
taxes by force of its authority only
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equates itself to the role of a highway
robber who demands money at the
point of a raised spear. Just as the
robber robs the man coming along the
highway at the point of the pistol
or spear, sp also this Government,
which has got the police and the mili-
tary, collects the monies. There is
no difference between the two. This
government hag no justification to
collect so much money and squander
it away like a spend thrift.

As I saiq earlier, there is nothing
in this budget to enthuse the common
man, His tax burden has not been
lightcned. We have not reduced the
prices of basic necessities of life. We
are putting more and more tax on
him. You may say we are planning
for a socialistic pattern of society.
But after 15 years of planning, after
Rs. 20,000 crores have flowed into the
channels of the Planning Commission
for various schemes, where do we
stand? Have we advanced in the
direction of a socialistic pattern? Is
it within our reach or even our sight?
No. An authority on planning, one
who is closely associated with the
Planning Commission, Prof. V. K. R.
V. Rao, writes as follows in the AICC
Economic Review. If he has written
in any other paper, it might not have
come to the attention of the govern-
ment. But this appears in the Jaipur
Session Number of the AICC Economic
Review—February, 1966. A copy is
placed in the library and anybody
can refer to it. Prof. Rao says:

“In fact, incentives are now
being given to those who have
made money by evading the law
in order to persuade them to make
their ill-gotten resources avail-
able for planned development.
The socialist psychology and atti-
tude does not exist in any positive
or concrete form nor is any action
being taken to inculcate such an
attitude; while, simultaneously
what may be called the capitalist
psychology and capitalist attitude
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to development is not only grow-
ing in significant measure, but is
also not being discouraged to
grow by governmental policies
and programmes.”

This is the verdict of a member of
the Planning Commission that we are
not moving in the socialistic line, that
capitalist psychology and capitalist
attitude are growing and nothing has
been done by way of governmental
policies and programmes to discourage
its growth. So, not only have we not
progressed towards a socialist order—
cal] it socialistic pattern or democra-
tic socialism or by whatever name
you like—but there is, as our Finance
Minister said in 1962 “State capital-
ism” or ‘“capitalist psychology and
capitalist attitude” as attributed by
Prof, V. K. R. V. Rao. Whither are
we drifting? Where js it that those
on the Treasury Benches and others
in authority are leading us to? Are
we going to the rosy island of social-
ism or drifting back into the morass
of a capitalistic economy?

The signs are very clear, from the
budget that has been presented to us
and from the pattern in which things
are moving that it is a capitalist
economy that is being perpetuated and
is flourishing. Whatever may be the
public pronouncements, with the
general elections fast approaching
the whole tenor is changing. Our
government is very wise. The party
in power preacheg socialism for four
years. When it comes to the fifth
year, they go to the other side and
take whatever ig possible, to put them
back into power. Last year we had
this Taxation Laws (Amending) Bill
passed, by which unaccounted money
was allowed to be whitened. The
Finance Minister himself stated that
that was the last chance. But from
the replies given, we find the scheme
has failed. Therefore, Government
has failed in all its undertakings and
in its socialistic protestations and
precepts. Whatever they may be
preaching it is clear that a capitalist
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economy ang attitude is being perpe-
tuated. Socialism has been thrown
overboard. As I said earlier, social-
ism is an idol they worship in public,
but demolish in privacy. Capitalism
is worshipped in privacy, but not
acknowledged in public.

Shri P. Venkatasubbaiah: Sir, I am
very much amused to hear the repre-
gentative of the DMK Party criticis-
ing the government for not taking
this country towards the goal of
socialism. He has conveniently quot-
ed the writings of the Father of the
Nation so far as it suits him. But he
did not say a word about what the
Father of the Nation had preached

regarding adoption of Hindi as the
national language and also about
national integration. I have been

hearing the hon, member for a long
time. He has saig that the Congress
leaders worship capitalism in private
and demolish it in public.

I agree that in this country there
has been a concerted effort on the
part of the bureaucracy and the
industrialists to thwart the Five Year
Plans and other plans of the govern-
ment to bring in socialism and they
have almost succeeded. When I read
the proceedings of the FICCI, I am
reminded how in this country there
hag been a concerted effort by the
vesteq interests to see that the gov-
ernment’s policies are not implement-
ed properly. After 18 years of inde-
pendence and implementation of the
Plans, we are still taced with the
problem of food scarcity and there is
also not mucn improvement in indus-
trial production. When I mention
about fall in food production, I would
say in all humility that there has not
been any lack of effort on the part
of the government or the farmer.
The entire fault lies in actual imple-
mentation and lack of coordination
between the Central Government and
various State Governments,

Sir, today the farmer ls flooded with
doses of advice but not doses of
inputs. Every theoretician, though he
doeg not have any working knowledge
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or practical knowledge of food pro-
duction, in thig country, goes on
rendering unsolicited advice and also
suggests a number of ways and means
to raise food production which are not
in reality concerned with agricultural
production at all. The agriculturist
is very much bewildered. He does
not know what to do. Intelligent as
he is with rustic commonsense and
also with a keen desire to produce
more, he ig not able to do his work
because of the difficulties or obstacles
that are placed by the governmental
machinery. He is asked some very
funny or uneasy questions. He is
asked whether he wants fertiliser or
irrigation. It is just like asking a
man which of his two eyes he would
like to have.

As 1 said, inputs for agricultural
production are necessary. Good seed,
chemical fertiliser, irrigation and
price incentive are the most important
tactors. To what extent the Govern-
ment have taken steps in all these
plans to put into practice the schemes
that have been formulated is under
question. There is a great amount of
compartmentalisation and also de-
partmental rivalry going on both in
the Central Government and also in
the State Government. The most
neglected department is the agricul-
tural department so far as the State
Government is concerned. Here, in
the ministries, the departments are
so changed, aligned and re-aligned
with the result that they do not know
what to do and which are the factors
that go to increased agricultural pro-
duction. An Agricultural Production
Board was set up sometime back with
the ministries of Irrigation Commu-
nity Development and Cooperation
and Food and Agriculture. I do not
know what concrete steps they have
taken to implement the plans. Like
that, Sir, all our programmes agre not
able to reach the common man with
the result that they are not able to
bring about the possible benefit which
they ought to have done.

Today there was the industrial
meet. There, the outgoing President,
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Shri Kirloskar, has given some valu-
able advice to agriculture. Agricul-
ture is not a problem that can be
discussed in the drawing rooms or
air-conditioned rooms of the indus-
trialists. Agriculture in this country
js concerned with lives of millions of
our people. It is not as though a
paper scheme is drawn up which is
being implemented and that is the end
of it. In this country we have lakhs
and lakhs of agriculturists with the
traditional way of doing agriculture.
To put them on the modern tech-
niques and to revolutionise their
thinking is a very stupendous task,
a task of great magnitude. For that,
a certain amount of dynamism and
forward thinking is necessary. A kind
of confidence has to be created among
the agriculturists that the Govern-
ment is here to see that the schemes
are implemented. If Shri Kirloskar
loses in one industry he can make it
up in another industry. But if the
agriculturist ventures to take a risk
and tries to invest his gmall amount
on a venture which he is not con-
fident to get implemented, he is gone.
Therefore this is a problem concern-
ing the lives of lakhs and lakhs of
peop'e, and I would in all earnestness
suggest that there should be a food
production policy in India. Apart
from a food policy there should also
be a food production policy to be
implemented by this Government.

Many hon, friends have been
advocating the abolition of zones.
Really, the Food Minister is put in a
very embarrassing position. I am
reminded of the unfortunate father
who gave one daughter to a potter
and another daughter to a gardner.
‘The potter's wife wanted that the
rains should not come for several
months so that the pots could be
properly cured and sold. On the
other hand, the gardner's wife requir-
ed that showers should come imme-
diately so that the flowers may
blossom forth and they may sell the
flowers profitably. The Food Minister
1s confronted with a similar situation.
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Some of the surplus States want that
the present zones should continue
whereas the deficit States want that
the zones should go. He is faced with
this problem. There is a tendency on
the part of the surplug States to
minimise the surplus and there is
alsp a tendency on the part of the
deficit States to exaggerate their
deficit. He has to evolve a via media
policy and see that he is able to
distribute the foodgrains. He has to
evolve a equitable distribution policy.

Sir, in this country, millions of
tons of foodgrains are being imported.
Our production of foodgrains has also
gone up considerably. We should not
forget the fact that we have reached
a peak production of 88.4 million tons
in 1964-65. Unfortunately, because
of the failure of monsoons and severe
drought conditions prevailing in this
country the production has come down
again. We have to blame this Gov-
ernment, not for the drought but for
not foreseeing things.

Here comes the question of famine
affected areas. For all these 18 years
we have been impressing upon the
Government to spot out the famine
affected areas and try to do some-
thing to eradicate famine in those
areas, because famine affecteq areas
not only by themselves will be a
liability but they wil] also affect the
economy of other parts of the country.
The Central Government say that it
is the duty of the State Governments
to take famine-protection measures
and the State Governments plead
financial inability to put through the
schemes. In this very House I moved
a non-official resolution for the
formation ot a Famine Area Develop-
ment Authority so that all famine
affected areas could be spotteq out
and something done, whether it be
in Rajasthan, Maharashtra, Madhya
Pradesh, Andhra, Madras, Mysore or
Gujarat—these are places where there
are drought conditions prevailing. It
is not as though because a State f{s
surplus the entire length and breadth
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of that State is surplus. There are
certain areag which, in each of these
States, are chronically famine-
stricken. I thought the Finance
Minister would make some mention
©of this in his Budget Speech so as to
provide some financial assistance to
the famine-effected areas with a view
to eliminating those black spots from
the map of our country.

Next is the problem about utilisation
of irrigation potential. These are
important factors. All efforts are
being made to make the maximum use
of the irrigation potential created in
this country. Again, the hand of
bureaucracy comes in. They put all
sorts of impediments with the result
that the farmer is not able to make
use of the irrigation potential created
in the country. These are the prob-
lems. Our endeavour should be to
make every effort to increase agri-
cultural production and maximise the
per-acre yield. Then only we will be
able to feed the increasing population
of our country. We have 47 crores
now. It is increasing by leaps and
bounds and, as the hon. Member, the
Maharaja of Bikaner, very rightly
pointed out, after some yearg it will
become 100 crores. How to feed them
{s the problem. The answer is only
that we must maximise our produc-
tion. We should give all proper faci-
lities and cut across all State barriers.
Where there is a possibility of bring-
ing about the maximum production,
where the agriculturist is alive to the
production problems, where the agri-
culturist ig putting in his maximum
effort for increasing the per-acre
yield, in such places we should give
all facilities. I would plead with the
Finance Minister to go all out and
render al] possible assistance to such
places.

Andhra Pradesh is one of the
States which has been doing very well
so far as agricultural production is
concerned. Whether you believe it
or not, only one major irrigation pro-
ject has been sanctioned in Andhra
Pradesh after independence. Take the
projects that are in progress there.

PHALGUNA 23, 1887 (SAKA)

Budget 5402
(Gen. Dis.))

The Godawari Barrage, the Krishna
Barrage or the Tungabhadra project
were all completed long time back.
But only the Nagarjunasagar project,
which was sanctioneq after indepen-
dence, is nearing completion and
nearly 40,000 to 50,000 acres of land
will be brought under irrigation.
Whenever we plead our inability to
finance this project, because Andhra
is already surplus in foodgrains, it is
necessary that the Central Govern-
ment should come to its aid so as to
enable the State to feed other parts
of the country, the usual answer that
comes from the Central Government
is that it is not possible for them to
handle this project with the result
that some other projects have been
denied to us, both industrial and
otherwise, as we have sunk crores of
rupces in this project. Regional
imbalance is also one of the causes
for many of the economic ills of this
country. Unless the regional imbal-
ance is corrected, there cannot be an
even development of the country. By
doing this it is not as if we are fave
ouring one State against another.
Wherever there is potentialities for
developing industries, wherever there
is potentiality for developing irriga-
tion, the Central  Government
should evolve a national plan and see
that industrial and agricultural pro-
ductions go hand in hand. After all,
agricultural production is the base for
industrial production and industrial
production in its turn, earns foreign
exchange which wil] help us to have
economic development. These are the
factors that should be borne in mind
when we think of correcting regional
imbalance,

In this connection, I would like to
mention about the location of the 5th
steel plant. The Anglo-American
Consortium, with all its wisdom,
prepared a report and suggested that
the fifth plant should be located in
Visakhapatnam in the public sector.
Now consideration of that technical
committee’s report is put in cold
storage. I am not able to understand
the reason for it. It is not as it we
are making an unreasonable demand
of the Central Government. It is a
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genuine and just demand which has
been technically approved by no less
a body than the Anglo-American Con-
sortium which is the financing agency.
In spite of all that, I do not under-
stand why the Central Government is
not taking a quick decision. I hope
the Central Government will take a
decision soon and see that the fifth
steel plant is located at Visakhapatnam
in the public sector.

Coming to internal affairs, it is a
very sorry spectacle to see lawless
activities going on in some parts of
the country. It is there in Bengsl
now; the other day it was in Kerala.
I would humbly submit to the House
that there is a deliberate effort on the
part of other political parties who are
frustrated, who are not able to recon-
cile themselves to the Congress gain-
ing majority and administering the
country in a democratic manner to
see to it that the Congress Party is
shown in poor light. These parties
have entered into an agreement to
see that the Congress regime is made
unpopular. Efforts are being made
by them to instigate innocent students
anq youths and the result is colossal
destruction of government property
and human lives and dislocation of
the Jaw and order problem. I would
make an appeal to all the opposite
political parties that in the interests
of integrity and national solidarity
they should give a correct lead to the
people and see that the people abide
by the Constitution and parliamentary
methods. On the other hand, if they
sow a wind they will have to reap the
whirlwind. Also, they must remem-
ber that a day may come when the
opposition partieg may be gble to
form a government. But if these law-
less elements are incited and encour-
aged, I do not know where it will all
lead to. I feel that parliamentary
democracy should take strong roots
in thiz country. We are gurrounded
by many nations where we hear of
coup every other day. Recently it
took place in Ghana. The latest one
is in Indonesia. Nobody knows where
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President Sukarno is. He hag disap-
peared into thin air. We have
been surrounded by countrieg where
democratically elected leaders are
being replaceq by dictators. We are
the bastion of democracy in this part
of Asia. In spite of all our short-
comings, we are weddeq to parlia-
mentary democracy and we have been
admumstering the country in a constitu.
tional way. The entire world espe-
cially Asia is looking to us, how we
behave, how our people exercise their
rights and administer the country. So,
a great responsibility is cast on us. 1
would, therefore, appeal to the poli-
tical parties to pause and ponder; let
them give thought to this aspect of
the question. Everything should be
done in a constitutional way. After
all, the ballot box will decide the
future of any politica] party in this
ccuntry. Why should they be afraid
of the Congress Party? Let them go
to the people, who are the masters
and abide by their verdict. In any
case, they should not take law into
their own hands.

Coming to Punjabi Suba, it is a
very right and bold decision taken by
the Prime Minister. She has shown
her boldness and statesmanship when
she pleaded for the bifurcation of the
bilingual State of Bombay. She was
also able to bring down the much-
hated Communist-Ministry in Kerala.
She has many other qualities also to
her credit. She has taken a bold
decision, with the co-operation of
Congress President, to agree for the
bifurcation of Punjab State on a lin-
guistic basis. May I, in this connec-
tion, recall that for the formation of
Andhra Pradesh, from which State I
come, the revereq Potti Sriramulu had
to immolate himself. I fee} happy
that Government has taken g decision
for the bifurcation of Punjab on a
linguistic basis.

Mr. Chairman: Government is yat
to take a decision.

Shri P, Venkatasubbalah: They will
take that decision
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Mr. Chairman: That is a different tax of more than Rs, 100 crores. I

thing. should have thought that looking at

Shri P. Venkatasubbaiah: We hope
and pray that Government should
take that decision.

While concluding my speech I will
also plead with the Prime Minister
that she should take a decision, so
far as Goa and Pondicherry are con-
cerned. There is no need fqr the
perpetuation of unviable units in the
country. After all, the people living
there are our own kith and kin. Nor
is it true that they have a separate
-culture. We were under the British
rule for over 150 years. Yet, we
have not imbibed any new culture,
-of the British. We have a culture of
our own. So, I say in all humility,
the Prime Minister should take a
bold decision and see that the Cen-
trally-administered areas, which are
not viable units, are integrated with
whichever State they want to be in.
‘That will resu't in real national inte-
gration gnd solidarity of the country.

Shri Morarka (Jhunjhunu): Mr.
‘Chairman, for some time past it has
become customary for the Finance
Minister to come to this House with
additional bill of taxation and justify
it in the name of development and
defence. This year glso the New
Finance Minister has proposed an
additional tax of more than Rs. 100
crores in the name of development
and defence; to these two, he has
added a third one, namely, drought.
If you analyse the position, you will
find that next year our outlay on
Plan is jess than that of current year
by Rs. 144 crores. Our expenditure
on defence is likely to be more by
about Rs. 28 crores. So, even at the
existing rate of taxation, without any
additional taxation, next year we are
going to pay Rs. 148 crores more. Our
revenues are going to be Rs. 148 croreg
more, our expenditure on Plan is
going to be Rs. 144 crores less and
our expenditure on defence ig going
to be more only by Rs. 30 crores.
And yet the Finance Minister has
brought a bill, imposing additional

the economic condition of this coun-
try, looking to the fact that this is the
most heavily taxed nation in the
world, looking to the fact that the
price level ig going up and up, the
Finance Minister wouldq have a pause
in the increase in tax any further.
But, I am sorry, that he has disap-
pointeq many people in this respect.

The Finance Minister says that he
is budgeting for the first year of the
Fourth Plan. Which Plan is he talk-
ing about? The Plan is not yet pre-
sented to this House; the Plan is not
yet approved. When the Plan ig not
approved, I think the Finance Minis-
ter is not justified in asking the
House to vote the demands for the
Plan. At least in all the previous
three Plans the Government had
shown some courtesy and considcra-
tion to the opinion of this House. The
Plans were placed before this House,
they were discussed and approval
wags given. The Minister of Planning
said the other day that they have
corrected the mistakes of all the
previous Plans in the Fourth Plan.
The only mistake they seem to have
corrected ig to by-pass this House.

I want to give some figures which
would be of interest to this hon.
House. For the last fifteen years
there has been a tendency to finance
the capital budget out of revenue re-
ceipts. Till the ycar 1950-51 the
tendency was the other way round,
namely that revenue needs of the
State were financed out of capital
borrowings.

But from that periodq onwards they
have reversed the tendency and now
the revenue receipts are utilised for
the purpose of financing the Capital
Budget. During the last 16 years a
sum of Rs. 2,090 crores "as been
utilised in this way out of revenue
receipts for the purpose of financing
capital expenditure. During the last
six years the accretions were like
these. In the year 1960-61 it was Rs.
49.83 crores; 1861-62 Rs. 124.85 crores;



5407 General

[Shri Morarka]

192-63 Rs. 11344 crores; 1963-64
Rs, 187.84 crores; 1964-65 Rs. 273.90
crores;, 1965-66 Rs. 282.09 crores and
even during the next Budget year the
hon. Finance Minister has budgeted
for a surplus of Rs. 209.70 crores
which amount he proposes to utilise
out of the revenue receipts for capital
purposes. This tendency, no doubt, is
good provided one can afforg it. It
is conservative finance, but this luxury
can be ill afforded even by the most
developed and advanced countries, A
country like ourg which is still deve-
loping can ill afford it and if we do
not curb this tendency this would
become gelf-defeating in due course.

Theories apart—what happens in
theory I would not bother the House
with—in actual practice I think, the
Finance Minister should apply one
test only. He should not tax people
ang collect the taxes if the State can-
not put those taxes to a better use
than the people themselves would put
that money to.

Sir, it is sald as a result of
research now that taxes beyond a
certain point retard growth, become
self-defeating, breed inflation, arrest
growth and create unnecessary com-
placency. The latest Parkinson's law
is that the tendency in the States is
not that they fing revenue to meet
expenditure but they find expenditure
to spend the revenue. This is exactly
what is happening in this country.

There are some other figures which
1 would like to give. In 1985-86 our
tota) tax revenue was Rs. 485 crores
and 1955-56 was not too long ago.
At that time our revenue was Rs. 485
crores. In the year 1966-67, that is,
the Budget year of the present
Finance Minister, the revenue from
taxes alone is expected to be
Rs. 2,191.32 crores. During the last
five years the tax revenue has increas-
ed from Rs. 1,053 crores to more than
Rs. 2,191 crores, that is, more than
double. Actually, the increase is
Rs, 1,137.57 crores which gives an
average of Rs. 227 crores per year.
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In this respect I would
mention that according to a
survey conducted by the Economic
and Scientific Research Foundation,
taxes in this country have increased
by 15 per cent annually and the rate
of increase of the national wealth of
this country has been at the rate of
3.3 per cent; in other words, taxation
in this country has grown more than
four timeg the rate of growth of our
national wealth. That survey says:—

like to
recent

“The rate of growth in India
is among the lowest in the world
and the rate of taxation is among
the highest in the world.”

Shri J. B. Kripalani (Amroha):
Is this ap Opposition discourse?

Shri Kamalnayan Bajaj

(Wardha):
These are constructive

suggestions.

Shri Morarka: I would leave it to
Acharya Kripalani to judge because
he is an apostle of truth. I hope, he
will not be prejudiced when the truth
comes from thig side or that gide.

Shri J. B. Kripalani: I do not mind;
they will mind.

Mr. Chairman: As long as it is the
truth.

Shri Morarka: Before I come to
two or three important points, I would
like to mention something about cor-
poration taxes. This year the Finance
Minister has given some concessions
to the corporate sector; but, with
great respect to him, those conces-
sions are limited and discriminatory.
They are limited in nature and dis-
criminatory in character. The benefits
of those concessions will essentially
go to companjes which have large ac-
cumulated reserves in the past. The
benefit of those concessions will go to
those companies which are making
very big profits and which are liable
to pay sur-tax; but on the other hand,
the Finance Minister has increased
corporation tax in genera} by 10 per
cent, that is even if a company makes
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a small profit, that company will now
have to pay 10 per cent more than
what it was paying so far. Even with-
out thig increased taxation the corpo-
rate rate of taxation in this country
was the highest in the world. In no
other couniry this rate is higher than
54 per cent; in bur country before
this incrcase it was about 74 per cent
that is, ihe margina] highest rate, and
with the increase this year, it would
now touch very near the limit of 80
Pper cent.

Sir, the prcof of the pudding is in
the eating. He has given concessions
which, according to him, come to
about Rs. 7 crores and he has levied
additiona] taxes which again, accord-
ing to him, woulq give a revenue of
Rs. 43 crores. Some people think that,
therefore, he has put an additional
net burden of Rs. 36 crores, which is
not correct. The net burden of Rs. 43
crores will fall on all companies,
whereas the benefit of Rs. 7 crores
would go only to the selected few.
Therefore to say that he has given
concessions by one hand and taxed
the companies by another is not cor-
rect. The correct thing is that the
concessions are given to a few and
the general tex that he has imposed is
for all the companies in general.

I think, the last year’s perfor-
mance of the tax returns should have
been some guide to the hon. Finance
Minister. What happened last year?
His collections have fallen by about
Rs. 42 croreg under corporation ax
alone. Does that not indicate that
the law of diminishing returns has
started operating so far as these taxa-
tions are concerned and, if not, what
is the justification for reducing the
sur-tax, I ask? Why is sur-tax redu-
ced? If the reduction in the sur-tax
is to give incentive, why is there a
general increase in taxation on cor-
porations? To whom does he want to
give this incentive? I think, the hon.
Finance Minister has been less than
fair to the corporate gector.
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[Surx P. VENKATASUBBAIAH in the
Chair.]

What did the planners say? The
Plan js not before the House but a

document, calied the “Fourth Five
Year Plan—Resources, Outlays and
Programmes”, was placeq on the

Table of the House last September.
What did those planners say about
corporation tax? I will quote—it is
on page 23—

“In the field of direct taxation
while it may not be helpful to
enlarge the tax incidence on cor-
porate incomes, it will be neces-
sary to adopt fiscal instruments
conducive to an increase in
savings out of personal incomes.”

So, even when the size of the Plan
was Rs. 22,500 crores, the Planning
Commission came to the conclusion
that it would not be helpful to put
additional taxes on the corporations.
We do not know what the size of the
Plan is but the rumours are that the
Plan ig cut sufficiently; in any case, it
the outlay of the next year ig any
guide, the size of the Plan is certain-
ly not bigger than the size of the
Third Plan. Tn that case, what is the
justification for levying this additional
tax on these corporations?  The
Finance Minister is aware of the law
of diminishing returns because in his
own speech, this is what he says:

“If 1 have left a deficit of Rs. 25
crores, it is only because of my
firm belief that a greater degree
of resource mobilisation would
be self-defeating as it would
come in the way of buoyancy of
production and revival of con-
fidence which are so urgently
required.”

16 hrs.

Yes, these are so urgently re-
quired. Hag he taken any steps to-
wards that if he feels that the time-
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hag come when any further increase
can be self-defeating? What is the
barometer and where does it draw
this line? I am sorry I have to
-speak in this strain because Jast year
‘the then Finance Minister had said
categorically—unfortunately, he 1s
not here to redeem his promises—that
he would look into the tax structure
-of the corporate sector next year.
What do we find this year? The sur-
tax is reduced; the bonus tax is abo-
lished; the dividend tax is reducea
and a general tax is levied. The Ex-
prenditure tax is also abolished. It 1
have time, Jater on I would say some-
thing abou. the Expenditure Tax.
But at the moment, I would be only
content by saying this. The people
think that the corporate tax is going
to hit the rich people. Do not make
any mistake about it. It is a great
misunderstanding. It hits more the
mass of people who have, rightly or
wrongly, invested their money in these
companies. It is they who would not
get dividend. The entrepreneurs, the
persons who manage the companies
may not get dividend but they will
get it in many other ways. But it is
the mass body of share holders who
have no effec.ive voice in the manage-
ment of the companies who are going
to suffer. So, I beg of the Finance
Minister again to reconsider hig pro-
posals particularly about the aboli-

tion of the bonus tax and the re-
modelling of the dividend tax. The
bonus tax and the dividend tax are

complementary to each other. If you
abolish the one and kecep the other.
you are providing a big loop-hole for
evasion. Time permitting, I would
dilate on the subject later on. But at
the moment T would on]y beg of the
Finance Minister to cons‘der these
proposals and to be a little more rea-
listic as to what he wants to collect
and from whom he wants to collect
by way of more taxes.

I would like to say a few things
about devaluation. I am sorry to blame
the hon. Finance Minister again. That
his spee’rh which is otherwise go ably
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drafted makes no mention of deva-
luation. That, according to me, is a
noticeable omission from the Finance
Minister’s speech, of a subject so cur-
rently discussed and which invokes a

lot of controversy not only in this
couniry but elsewhere too. Having
said this, T must congratulate the

Finance Minister for not succumbing
either to the theoretica] temptations or
practical pressures of devaluing our
rupee. The devaluation of rupee pre-
supposes certain economic conditions
it you want to get the advantages of
devaluation. What are those condi-
tions? The first is that there should
be free international trade between
the countries concerned—no licences,
no quotas, no tariff barriers, nothing
of that whatsoever. There should be
free internationa] trade. The gecond
condition is that there must be an
ample supply of goods at home and
that for want of demand, those goods
are not going out. Or, there must be
unemployment at home and in order to
provide employment, there should be
increased production. The third one
which is the most important condition
for the success of devaluation is that
there must be a flexibility of demand
both for export and for import. That
is, if the priceg of imports go up, the
total quantity of imports must be re-
duced and if the prices of exports
go down, then the exports should be
more. When our imports are already
cut to the barest minimum and we
cannot go below that, whether they
are of the tvpe of food imports, whe-
ther they are components, whether
they are spares, whether they are
defence requirements, whether they
are medicinzs, whitever they may be,
and when what we are importing to-
day is only because essential, and we
cannot reduce these imports any fur-
ther, then what would happen if you
devalue your currency? For the same
quantity of imports, you will have to
pay much more. What about the
exports? Today, 80 per cent of our
exports as the House knows, are
going in the world markets without
any incentive, without any entitle-
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ments and without any subsidy. They
are competing on their own merits
and they are finding markets. But we
cannot increase the exports of those
commodities because we do not have
more to expor.. Then to say that
merely because we devalue our rupee,
we would get the advantages, is agaln
based on g misunderstanding. Why?
The other gompeting countries, e.g.
Ceylon, China and Pakistan can also
resort to  devaluation. Then, the
foreign countries are commi ted gnd
they are obliged to import from diff-
erent countries at least to some ex-
tent. They have got the qudta sys-
tem and they have got their own
system of curbing imports from other
countries. So, taking all this 1intwo
consideration, I think, it is a very
wise step on the part of Governmens
no to succumb to the temptation ox
deva'uation. But the absence ot wmay
categorical gtatement from the Finance
Min'ster creates g doubt in mv mina.
No doubt, the Planning Minister,
the other day, categorically denied
this thing. But when the Finance
Minister was making his Budget spe-
ech, on a subject like that, he should
have taken the House into confidence
and should have told what his views
are aad wha* the Government’s policy
on devaluation is.

Then, what should we do? Accord-
ing to me, the best thing is that some-
how or other, if vou want to salvage
the runce. you must increase your pro-
duction. The second thing is that you
must restrict your consumption and
when I say, ycu restrict your consump-
tion, the most important thing in that
direction is to control your population.

16.09 hrs.
[M=. SPEAKER in the Chair]

We must face this problem of popu-
la‘icn growth squarely and realisti-
cally. President Johnszn in h's mes-
sage to the Congress on foreign aid
on the 2nd February this year said:

“But popula‘ion growth now
consurmes  about two-thirds ot
economic growth in the less dve-
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Now, I am happy and 1 must congra-
tulate the Government that this year
they have created 3 new Ministry of
Family Planning. 1 think that
Ministry would be made more effec-
tive and T hope we would give birth
control a real impetus and that we
wi]l succeed in curbing this malady.

I sugges' that if you want to en-
courage exports of g particular thing,
instead 'of devaluing our currency,
you should give the exporters some
subsidy or incentive. If you want to
make imports more costly, you may
impose more import duty. Instead of
devaluing the rupee, i you wan. to
make imporis more costly, then you
may impose more dutie; or in any
other way mak: th>m more cosily.

Devaluation, in my humble opinicn,
is a very risky veature. We must be
very careful if we want to adopt it.
If the experienze of Latin American
countries is any guide for us, we can
s1y that devaluation there has pro-
duced ns tangible results. Aad again,
in the recent or the remote history of
Indonesia, what has happened? You
may devaluz, devalue and devalue,
bu still you are far away from nati-
onal solvency as you ever w:re be-
fore you started this game of devalu-
ation.

One immediate effect of devaluation
would be that our foreign loans
which are now of the crder of
R3. 3200 crores would immediately
jump up to the extznt of devaluation;
our indcbtedness would incr-ase; with-
oul gain'ng any advantage on oIt side,
we would have to face an additional
burden. To sum up these points, 1
wou'd say that the surest wav of salve
aging the rupee is by achieving higher
productivity, more efficiency, lower
government spending, botter spread of
udvanced technology and creating ex-
portable surplus. Even if these remee
dieg are long term, I suggest that the

34
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time has come when they should be
initiated.

T want to say a few words about
foreign aid. According to the docu-
ment, th: Fourth Five-Year Plan, Re-
gources, Outlays and Programme, it
Is estimated that the need of foreign
aid in the Fourth Five-Year Plan
would be Rs. 4,000 crores and out of
these Rs, 4.000 crores, Rs. 1,350 crores
ie., one-thinl would be utilised for
paymea: of interest and repaym:nt of
some of the loans. Then if you take
the budget year, the Finance Minis-
ter has provided a total of about
Rs. 215 crores—Rs. 120.59 crores for
repayment of loans and Rs. 94.40
erores for payment of interest. That
weans, in hig budget he has provided
a foreign exchange of Rs. 215 crores
for servicing and repayment of our
foreign debt.

This year’s exports will not be more
than Rs. 814 cores and this year’s im-
ports are expected to be no lesg than
Rs. 1390 crores, thus leaving a gap of
Rs. 576 crores; in other words, our
exports do not finance more than
68 per cent of our impor:s.

Therefore, if you do come to the
conclusion that forz2ign aid i3 essen-
tial, foreign aid is indispensable, then
th= next thing that you have to coa-
sider is what bes. we can do to mini-
mis2 the rigours of this fore'gn aid.
But be‘ore I make that suggastion,
let m> make one po.nt clear.

Foreign aid is given to this country
not mer2ly to help thig country.
Foreign aid, in the first in;tince,
helps t1e country which is giving the
aid to us and <n this point I would
quote a persaa no les; than the late
President Kennedy; about foreign aid
he said, I am quoting: —

“Too often we advance the need
of fore’gn aid only in terms wf
our own ecoromic sel’-interest.
To b2 sure, foreign aid is in our
economic s2!f-interest. It provides
jobs for more thap half a million
workers located in every State. It
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finances a rising share of our ex-
ports and builds n2w and growing
export markets: it generates the
purchase of military and civilian
equipment by other governments
in this country. It makes pos-
sible the stationirg of 3.5 milijon
allied troops along the Commu-
nist periphery a‘ a price one-teath
that of maintaining a comparable
number of American  sol-
diers . . "

Having made thig point clear that
foreign aid is not only in the interests
of the country receiving it but it is
also equally in the interests of the
country giving aid. I would proceed
10 say that we must at least have two
safeguards. The first safeguard that
T would suggest is this; most of these
loans which we receive are tied loans
that means that if Americy gives a
loan to us, we have to utilise that
loan only in America; in other words
what we get from America is not
dollars vr gold but goods of that value
then, we must make it a coadition for
the repayment of these loans and for
the payment of interest thereon that,
just as the loans are received in k'nd,
likewise, the repayment of the loans
uad the payment of in erest must also
be accepted by those countries in
kind. 1 think that if the hon. Finance
Minister presses this point, there is
every chance—particularly in view of
their profession that they are doiag
this to help the developing countries—
of hig succeed.ng; the real way t2
help the developing countries which
do not want to repudiite their inter-
na icnal finaacial obligations would
b= to accept the repayment of the
loan and the payment of interest in
kind.

Shri Kamalnayan Bajaj: Have we
got goods to pay?
Shrj Bhagwat Jha Aszad: Whe'her

they will accept it or not, my hon.
friends would not even suggest it?

Shri Mcrarka: My second sugges-
tion is this. We may be obliged to
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buy from America goods agninst
American loans or from Germany
goods against German loans, waich
are tiej loaas. But the minimum
safeguard which we must provide is
that we must reques: them nst to
charge us a price higher than that
ruling in the world market for that
particular commodity. Today, when
we are buying goods form America we
pay on an average 30 to 40 per cent
more for every commodity than
the world competitive prices. I do
not know whether this point has been
advanced, but if it has not been ad-
vanced so far, I would beg of the
Finance Minister to canvasg it before
all these creditor  countries, credit
institutions, Aid Club and so on.

Shri Warior (Trichur): Then, they
would not help.
Shri Morarka: If they insist on

buying those goods from their coun-
tries then we should tell them to
please allow us to pay the most com-
petitive price for them gas prevailing
in the world market and they should
not dictate their home price. If they
d> not accept it, then we must at least
tell them that in that cage we would
repiy our loans in kind, gnd the
prices of thosz goods will also be
determined by the price-leve] pre-
vailing in this country. 1f we have ‘o
buy the goods ‘rom thcm at the price-
level prevailing in thier country, thea
they must be prepired to accept re-
pavment in kini at the price pra-
vailing or rul’rz in this country. I
hope that if this is done, the rigours
of the foreign aid wou'd be diminish-
ed to a great extent. I think thh it is
not quite difficult in view of what the
delegate of the USA said before the
GATT Conference recently.

This was what he said.

“Industrialissd countries should
not expect full reciprocity from
develoning countries in tariff nego-
tiations and should give special
attention in such negotiations to
reducing tariff; and quantitative
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If they really have some solicitude for
the developing countries and if they
are prepared to make some concese
sions, ] am sure that with a little pre~
ssure and able arguments, the hon,
Finance Minister would be able to
convince them that there is ample
justification for them to concede to
these two demands which I have mecn=
tioaed.

Foreign aid, if it creates complacency
and lethargy in a country can b2 a
very dangeroug thing, ag was the case
in China during the Chiaig-Kii-
shek's regime. If on the other hand
fore'gn aid is used judiciously as a
supplement to praovide the necessary
lubricant, then it can turn out to be
an assured source of success as was
the case in Germany, Japan, Isra~l
and Spain. I therefore submit to the
hon. Finince Minister that he should
give his due a tention to this point.

I would now like to say somzthing
about the excise duties. My first
point is that the Finiace M nister
while imposing addit’onal excise duti=
es of about Rs. 50 crores this year,
said that the price of sugar would not
rise more than 8—9P, per Kilogram,
the price of ordinary cigarettes would
not rise more than one to two paisz
per packet and in other thiags a'so
the price rise would be incons-quen=
tial. May be in theory he is  right,
may b> ‘he mithematica] calculations
lead to those conclusions.  But what
happ-ns in actual pr-octice? In the
situat‘on which obtiirs todiay, whit-
ever may be the reascn or excuse. the
momant there is an excuse aviilable
to the market, the price is increised,
and increased by leaps and bounds.

I would be interesting to note that
in 1951-52, the tota] reveaue from ex-

cise duty was Rs. 67.74 crores. For
the budget year, it is going to be
Rs. 1,011.97 crores. This incidence
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of more than Rs. 1,000 crores every
year is falling on whom? Who pays
this amount? The consumer and po-
body else. Yet we hope, we want and
we wish to reduce the price level and
control prices, which is the dire need
of the hour. Yet, we do not hesitate
to increase the excise dutieg which is
a direct incentive to, a direct reason
for a further increase in the price
level.

Therefore, T would beg of the hon.
Minister to reconsider the entire siru-
cture of these excise du ies and ration-
alise them. I feel this is necessary.
I will give you an interesting instan-
ce, of sugar. Sugar is sold in this
country—I am talking of the ¢ontrol
price—at Rs. 132 per bag. Now an ex-
cise duty increase o® another Rs. 10
has been pu on a bag. So the price
wou'd be Rs. 142. In a very poor
«country like India the consum:r has
to pay Rs. 142; yet we export sugar
‘to the richest country in the world,
‘USA and get less than Rs. 30 g bag.
As agaiast our paying here Rs. 142,
‘We are earning less than Rs. 30 a bag.
‘And what happens? We have 1o
'heavily subsidise these export. We
subsidise it. What do we import in
exchang:? Staple fibre and art silk!
1 ask: Is this th2 idea, of spending
the tax money of g paor nation for
impor ing art silk and staple fibre?
‘Are those commodities of such high
prioritv? Czn we not do without
them? Then why such a large am2unt
is spent on these particular jtems? 1
canaot unders.and.

T would now like to say a few
words about persona] tixation. The
hon Finance Minister this year has
incre1s~q the ex-mnticpy limit fr-m

Rs. 3030 to Rs. 3,500. I am all for il;
I coagratula e him on doing it. But
it w2s not long ago that this limit
was reduced from Rs, 4,200 to
Rs. 3000. As that time, when a
demand was made in this House, al-

most a unanimous demand to
increase  the exemption limit,
this ig what the hon. Minister wh»
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was in charge ot Finance then sai®
I am quoting:

“T can understand of those, that
there should be economy, there
should not be waste and all tha§
but there is no progress without
heavy burdens being carried. I#
is no good any hon. Member tell-
ing me: ‘Oh you must raise the
exemption limit of income-tax’.
I am not ag-ecable, not at alk
agreeable. I think it is right that
exemplion limit should be low,
and if people do not like it, well,
I am sorry, but I cannot sel my
conscien:e. When I do believe in
a thing, I should put it forward
before the House. It is for this
House to accept. It is a right
thing if the exemption limit is
low; in other countries which
are much richer than India, the
exemption limit is lower.”

Who said this? A person no less
than the late, ‘'ameated Pandit
Jawaharlal Nehru who was tempo-
rari'y holding charge of finance at
that time. As I said, I am not against
it but why this inconsistency, why
this instability in the fiscal system
even in the matter of basic taxation?

One year you have the expenditure
tax, another year you abolish it. the
third year bring it again, and in the
fourth year abo'ish it again. I do not
know what would happen when g
successor to the present Finance Min-
ister comes,

Shri M. R. Krishna
Will there be one?

(Peddapalli):

Shri Wa-for: Wait till the next
Finance M:nister comes.

Shri Morarka: The point is that
stabi ity and consistency are no more
considered the necessary virtues of
our fiscal system and theref:r2. whee
ther in the fie'd of levying of taxes
or even in the basic stitute which
contro’s our taxes, frequent changes
are mide without any compulsion,
The same thing has happened this
year.
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[Mg. DepuTY-SPEAKER in the Chair.]

Last year the Finance Minister said
that he had simplifieq the tax struc-
ture, that he had merged the sur-
charge with income tax. This year
the Finance Minister comes and says
that he is imposing a general sur-
charge of 10 per cent on personal
income. Last year we abolished it
in the nama of simplicily, rationalisa-
tion, giving relief to the people, and
this year, when the revenue needs
of the State are comparatively less,
when there is no immediate danger,
when the Tashkent agreement has
been signed, when the plan needs are
less, when the size of the plan is
curtailed, even then more revenue is
needed, and again we are faced with
the same problem.

Shri R. S. Pandey (Gun:a): God
save the advisors of the Finance
Ministry!

8hri Morarka: I am not blaming

the Finance Minister because he took
charge of the ministry very recently,
he perhaps did not have enough time
to study this comp i-nted tax struc-
ture, but what about 1'Te sagacity and
the skill of ttre civi! service? At least,
they could have guide:d him, they
could have told him the basic facts,
and appraised him of the commit-
ments made by the previous Finance
Minister, but I am sorry that these
tax proposals and the revenue mea-
sures are not regarded as something
sacrosanct, no: are they well thought
out. Ag a matter of fact, they very
often become the subject of whims
and fancies of individuals.

In conclusion, I would only say &
word about revenues transferred to
the States, because the Finance Min-
ister has depicted a very dismal plc-
ture of helplessness so far as financial
discipline in the States is concerned.
He says that many States have over-
drawn from the Reserve Bank with-
out authority, and that it is a matter
ot worry and anxiety to him.

Kashmir): Yours equally.
Shri Morarka: I am quoting him.

“We propose to devote urgent
attention to the problem in con-
sultation with the Planning Com-
mission and the State Govern-
ments to ensure that the present
unsatisfactory situation in regard
to financial management by some
States does not continue.”

The same thing was told to us by
his predecessor last year also.

An hon. Member:
ency!

This is consist-

Shri Morarka: What happened? Why
did they not take any steps, why did
they not inculcate some dliscipline in
them? It is said that the power of
the purse is the biggest power, and
the Finance Minister has the power
of the purse. If you look gt the
figures, you would be convinced of
what I am saying. During the en-
tire period of five years of the First
Plan, the total amount of resources
transferred from the Centre to the
States was about Rs, 1,400 crores.

During the Second Plan, the amount
rose was Rs. 2,860 crores. But in
the present budget year, in one year
alone, the amount is going to be more
than Rs. 1,420 crores. Our help and
transfer of resources from the Centre
to the States huave increased five
times as compared to the First Plan
and yet the states do not care for
the financial discipline. They resort
to unauthorised borrowings; they de
not even consult the Finance Minis-
ter for drawing this amount. I think
that a time comes when persuasion
does not work; you have to take to
other methods; if the hon. Finance
Minister is not strict, one of these
days it may lend us in greater diffi-
culty.

Having said all this, I would only
request him that when he replies to
ghls debate or at the time when he



General

5423

[Shri Morarka)

considcrs the Finance Bill, he will
give due consideration to som, of
the budget proposals which he has
pres:nted to this House and that he
woulj giva an inkling of his mind
on su h an important and vital issue
as devalualion.

Shri Nath Pai (Rajrpur): Mr,
Depit/-Spaiker, I should like to
tezin by congratulating the hon.

Finance Minister upon his {rank aa-
mission of faiure; I wish it were
possib e for m» to offer my congratu-
laticns upon his achievements......

An hon. Member: B2 generous.

Shrj Nath Pai: I will be provided
you give me a chanie. But in fair-
ness to th2 presen’ incumbent of Lhis
vary onerous portfolio which has seen
80 many heads roll off, I should like to
say that he has brought integrity and
hcnesty to his task. But it was not
a particularly enviable herit2ge that
he got. 1 think he did not come to
m seqt of power; he actually was
perched on the edge of a precipice.
The condiiion of the Indian economy
when he became the Finance Minister
reminded one of a patient in a very
advanced stage of rickets and anae-
mia. The Finance Minister has been
fair enough to take the House into
confiden' e and with very rare courage
and frankness told us how bad the
economy is. I am going to quote his
words. But even with his admission
end boldness, does the country, does
the House get a true picture of how
bag our economy today is? I am not
one of those who look at the budget
in terms of the annua' effort to pro-
vide expenditure for the government.
It is an instrument which has to be
used in a country whi-h is dedicated
to planning to bring about the larger
socio-economiz goals with which I do
not think there is much disagree-
ment in this country, It is in the
larger pcrspective that the  budget
will have t> be judged not in the
limited sense as the Fedecration of
Indian chambers of commerce and
industry does in terms of taxation
and of raising the revenue for the
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year concerned. What is its long-
term effe t? How does it fit in with
our long-term perspeciive? The Fin-
ance Minister here siys 1n a mastere
piece of understatement;

“In the event, many of these
expeclations have been Dbelied
during the current year which has
been one of great strain all round.
Adverse weather conditions have
resulted in a substantial fall in
agricultural output. There has
been a continued pressure on
prices and export earnings in
certain sectors have suffered. The
expansicn of industrial czpacity
has enabled greater industrial
production in some seclors,
but as against this ‘he short-
age of foreign exchange for the
import of components and raw
materials has restraincd pr-duc-
tion in many other fields, Hos'i-
lities with Pakistan and the
pause in foreign aid from some.
countries which followeq added
to the disturbance of the economy.
The cffects of all these factors
have been felt more in the second
half of the year than in the first
Thus, while industrial production
was higher than last y-~ar by 7:3
per cent in April-September,
1965, the in-reace in the second
half of the year is expected to be
hardly 5 per cent.”

Here is a chronicle of failure in
every single field. Wherever we
cast our eyes hopefully, we do not
see any sign of hope. I do not hold
the Minister responsible for it; it is
the inevitable result of the poli-ies of
the past few years. I know his
defence, and I am now going to meet
some of the defences. Let us sce how
bad is the economy.

Mr. Daputy-Speaker, India is be-
coming the first in many fields, but
this is not likely to make this House
take pride. Rozcently, it has been
discoverei that our ra'e of growth is
the lowest in Asia. Another scholar,
who is an expert in the fleld, points
out to us that the consumplion per
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licad in India is th2 lowest; the per
capita produ tivity jis the lowest in
India. A better idea will be got by
making comparisoas with one coun'ry
which is so closz to us. It was carved
out of India:; it has not proclaimed
socialism on its banner; it has not yet
com: to p'an her economy and do:ve-
lopmant. What has been its achieve-
ment? A-sd ‘han let us make com-
parison about India, with some
modern nations.

We are very proud of our Rs, 22,500
crores which is our national gross
products. How m2agre. how sho k-
ingly poor it loocks when we ccmpa-e
it with same countries in the wor'd?
I do not want to go on giving too
many statistics: but comparison none-
theless bacome necessary. This year,
the Uni'ed States’ national gross pro-
duct has crossed 700 billion dollars

which is a staggering, astrononii-
cal figure, compared with our
puny national gross product of
R3. 22500 crores as against

Rs. 355,000 crores of the Americans.
But it is the biggest and the ri-hest
nation. Take Soviet Union, which
started with great disabilities. I kncw
what the Planning Commission and
gome of the pandits will tell us—the
availability of vaster resources parti-
cu'arly in land. Today, she stands
at 285 billion dollars. Litt.e Canada,
whose popu'ation—where does it
stand in compa-ison to India—is hard-
ly 15 million to 17 million, has a
national gross product higher than
India’s. Italy, whose population is
less than that of Maharashtra and
Bihar, has a gross national income of
Rs. 25,000 crores. Jipan, whi‘h is
just as big as the United Provinces,
Uttar Pradesh, has an annua' income
of Rs. 35,000 crores. France, sma'ler
‘than our maijor State, has Rs, 43,000
crores.  Britain, Rs. 45.000 crores;
truncated Germany which wa=: defeat-
e, has an annual gross product of
Rs. 50,000 crores. But I know the
patent rep'y that would come: that
these countrics had an industrial
basis; good enough.

I shall now turn to Pakistan, and
what do we find here?  What js
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Pakistan’s achievement during the
past few years in comparison? The

gross national product in India bet-
ween 1952—54 and 1961—"3 accord-
ing to the Unitei Na‘iona’s Economie
Su-ver of Asia—this is the I1test
available publi-ation on the subject—
1964—is given there. I would like
Shri Sachinira Chauihuri—and his
other distinguished scholar co leagues
to look into this. Pakis'an b~ats us
in the economic field. This is the
worst indictmant of the failure of our
effort; not that 1 am happy about
saying it, but it n2-essi ates a re-
examination in a bold manier what
may be going wrong. ins‘ead of com-
in» out with hackneyed explanations.
Pakistan and India—a comparison
between the two should be an eve-
opener {o all of us. BEciween these
relevant years, the gross national
product of India grew by 33 per
cent; Pakistan. 44 per cent. Agricule
tu-e in India grew at an annual rate
of two per c2nt. Pakistan, 2.9 per
cent. Manufacturing in India, 3.4 per
cent; Pakistan, 49 per cent: ani the
non-agricu'tural sector, India. 4.4 per
cent; Pakistan, 6.2 per cent. In every
single aspact in every single rel>vant
aspect of significant segment of the
economy, Pakistan beat us and goes
ahead of us.

Here is something which we will
have to refer to and not brush it
aside by saing that American aid to
Pakistan per capia wias doub'e of
what India r2ceiv>d: that we knew;
that w2 we-e prepared for; that we
assumed, when we started our Plan
efforts. It is too late in the day to
come and say that. I know the plan-
ners were reluctant to accept this,
and now we must thrust it down our
throa‘s this unpleasant truth that
here is a country which was carved
out as a part of India and which I
concede, had certain initial advante
ag~s. In that she inheriteq agricul-
tural land which was better than
what we got. Nonetheless. during the
past 8 or 10 years, we find she has
made a progress in the e onomic fleld
which shou'd make us sit up and
think whether we are going in the

. right direction,
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One of our major failures has been
inflation and failure {o stabilise the
srice-line, The patent argument of
the Planning Commission and the
Finance Minister has been that prices
invariably go up in countries which
sre undertaking organised develop-
wment, that development ang a certain
degree of inflation are inseparable.
Is it really true? Some current
studies tell us something very differ-
ent. I again quote from UN Econo-
mic Survey for Asia as a whole, They
have come to this conclusion which
is directly a challenge to the patent
plea which every Finance Minister of
India and the Plannifig Tommission
have been offering to us. They say:

“Inflation hag Been~ relatively
highest where growth in output
hag been the [owest.”

This is very interesting. The plea
of the Government of India has been,
what can we do? We are a country
which is making progress towards
development and it is inevitable that
prices go up. But what are the con-
sequences? When the question was
raised here the other day and when
the Minister in the Ministry of Fin-
ance was taking shelter in evasive
replies about the threat of devalua-
tion, the Minister of Planning boldly
told us that we are not going to
devalue the rupee. The House felt
reassured and the country also was
happy. But is it the truth? This is
a bold intention and I am absolutely
sure the hon. Minister meant every
word of it. ‘What i tbe truth of it?
There is an unaccepted, :nproclaimed
devaluation of the rupee. It came
last year in the form of surcharge on
imports and export incentives. An
elementary knowledge of economic
will see that this is devaluation by
the backdoor. What is the use of
our saying, we are not going to
devalue the rupee? Actually the world
has devalued it. We only turn gur
back towards jt. It is not enough to
say that we are not going to devalue.
Can we do something to bring back
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the rupee’s exchange ratio back to
what it was? Today we find in any

market outside India, you buy 160
Indian rupees for 100 Pakistam
rupees. Will government try to

rectify this? I know when we used
to go abroad, we used to get for 83
Indian rupees 121 Pakistani rupees.
Today the scale is like this that for
160 Indian rupees you will get 100
Pekistani rupees. Even in relation to
the Pakistanii currency, the Tndian
rupee stands devalued. On the world
market and world exchanges, the
rupee stands jow, because of our basic
failure with regard to inflation and
holding of the prices.

1 would like 10 qlidfe some figures.
Once again, I want to give credit to
him; 1 sympathise with his predica-
ments and the difficult position he
inherited. But I do not think by
mere sympathy, we will get any-
where, unless we try to go deeper.
There are difficulties about imports,
I know. But I hope there is no em-
bargo on imports of ideas. But some-
how, there is a kind of intellectual.

An haon. Member: Stagnation.

Shri Nath Pai: No, intellectual
constipation on the part of those who
are charged with the responsibilities
I think no foreign exchange is in-
volved in importing new ideas.
May I read for them how some other
countries are courageously examining
their hypotheses; having the courage
to bring to bear a fresh mind and re-
examine them? If we are serious and
sincere about our tasks and challen-
ges, continuously we must re-exa-
mine. Maybe what looked irrefuta-
ble and unchallengeable ten years
back is no longer so, because the
world is changing. Some of the
hypotheses may be wrong. “One 1s
regarding the patent theory of infla-
tion being inevitable in a country
which is pledged to development.

I have time and again pointed out
to them that countries which do not
talk so loudly and so often of their
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welfare and their socialism have
gucceeded in hoiding the price-line
with regard to the basic commodities
of life. In Egypt, beiween 1952 to
1954 the price of bread remained
where it was. In Egypt the food-
graing index remained where it was
for nine years. Here, Shri Sachindra
Chaudhuri was good enough to accept
before the House that the wholesale
prices rose by 9 per cent in 1963-64
and 8.7 per cent in 1964-65. The price
index rose by 16.2 per cent between
April 1964 and January 1985. Subse-
quently there was a fall up to March
1965. Then what happened? There
was a further increase during the
current year, although at a somewhat
lower rate, andg :ziween April 1965
and 15th January 1966 the wholesale
price index rose by 12.3 per cent. The
level of wholesale price index on 15th
January 1966 was 5.8 per cent higher
than a year ago.

Mr. Deputy-Speaker, this tells us a
very gad story. This cold statistics,
which may alarm the House and those
who are concerned, means something
very different to the housewives and
men whose salaries and wages remain
fixed. Its connotation, its meaning, its
significance, its implication for these
vast masses of the people, many of
whom have no jobs, many of whom
have half jobs and some of whom
have jobs which are nominal jobs,
whose meagre earnings are not suffi-
cient to make both ends meet, is diffi-
erent. Whén the prices go up, the
value of their rupee falls, its pur-
chase value goes down. It means
lesser quantity of rice, wheat, jowar,
gur, sugar and other things. The re-
sult is, there is hunger, anger, then
riots, then firing and then panic every-
where. This is what this price spiral
means, it does not end with this cold
statistics which the House heard
here. It means the kind of tragedy
we are hearing about everyday. 1
am not happy about the out-
bursts of violcnce in many parts
of the country. But we cannot
tirn our eves away from the croco-
dile bacausz we do not like it. We
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have to meet it. There it is. It does
not cease to exist because we refuse
to look at it. The same is the case
with inflation in this country. ‘ihis
is the meaning of the failure to sta-
bilise the price line. It is not only
econounic, but in thig country it is poli-
ticai, it is socal, its ¥isturbance will
be very grave than ig generally cal-
culated. We find it in the streets ot
Calcutta. 1 am nof ohe who will ever
take to violence, but it will not be
enough for us to take this mora] pos-
ture that violence is bad, because this
triggering off is done not only by the
so-called irresponsible elements but
this triggering is implicit in the very
conditions we are creating in this
country. This supinely complacent
attitude with regard to spiralling of
prices has got to be combated, chal-
lenged and defcated in this House
It it is not defeated, the result iy
what we see in the streets of Calcutta,
Kerala and elsewhere, and who knows
where it wil] stop. They take our cri-
ticism for granicd. They are used to
it. I hope Shri Sachindra Chaudhuri,
with that fine mind which he has, will
take it in a different light, in the light
in which it is being offered.

543¢

I was pleading with him, in this con-
text, about the necessity of re-exa-
mining some of our hypotheses, some
of our patent slogans. I wanted to
read how other countries faced simi-
lar problems. In this context, I have
this example of what is today hap-
pening in Yugoslavia and it should be
of some interest to the House. I am
quoting from the London Times dated
10th of this month. Mr. Deputy-
Speaker, how are they facing, re-exa-
mining, re-assessing, re-evaluating
things? It is said here:

“Complex problems are being
discussed frankly and openly. Sen-
ior representatives of the regime
do not hesitate to question or in-
deed to criticise the fundamental
basis of all Communist economics
—priority be given to heavy in-
dustry at the expense of agricul-
ture—the attitude of private busi-
ness to small business—the system
‘of planning which pay little atten-
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tion to market requirements and
investment policy which brought
the country to {he verge of econo-

mic chaos.

I am not suggoesting that we discard
our basic goals or basic objectives;
steadfa:t y we must adhere to them.
There is no way for India except
throuzh a plunned economy. That is
my view. But, then, why is this faise
bogia raised in this country every-
time the Government runs against any
criticism to which it has no reply,
trying to take shelter by raising the
false bogie of private enterprise, public
enterprise, socialist economy and capi-
talist econcmy? These have become
ar haic description and evaluation of
economy. Now, what is it that the
Bavict Union wants to do to its own
economy? IHere again I would like
to quote from the 20th February pro-
clamation of the Soviet Union:

“Russia today announced a
sweeping new plan for drastically
raising the living standards of the
Soviet people, to give them more
pay, more televisions, more com-
modities, more refrigerators, more
car; and more food.”

This is what the Soviet Union today
{3 trying to do. And in America we
find that the President of the United
Btates is ta king in terms of the Great
Society. With a department to do war
against unemployment, poverty and
neglect, a department to create equal
opportunities. Here, what is happen-
ing in this country? From welfara we
were to march to Socialism. What is
the position? Far from making pro-
gress from welfare to Socialism we
are about to sav farewell to welfare,
because everywhere there is retreat,
retreat all along the line. And then
the false bogie has been raised atout
socialist e~onomy and capitalist ~co-
nomy. Let us be honest and discard
shibboleths and labels. Basically, the
difference will be between a modern
economy and a backward economy, the
difference between an cfficient econo-
mwy and an inefficient economy. Tke
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difference betwecn a capitalist econcmy
and a socialist economy can be, not
with regard to goals, targets and ob-
jectives but not with regani to func-
tioning. The difference is basically
batween an efficient economy and an
ineflizient economy, a stagnant sluggis
economy and a buoyant and “orward-
looking economy. The same kind of
tardy, out-dated -lebate is however
intrcluced in this country. You ar
denounced that you are a champion af
public enterprise or private enterprise,
In this country there is no public
enterprise; there is only bureaucratic
enterprise. In this counry there is
no private entarpris2; there is oniy
bania enterprise. In saying this, I am
not being carrizq by my prejudice . . .

Shri K. C. Sharma (Sardhana):
Bania enterprise?

Shri Nath Pai: No. it is not a term
of disrespect. If anybody is taking
umbrage at my description, I would
like to quote what Sh-i G. D. Biiia
said. At a meeting of the Chambers
of Commerce this is what he had w
say about private enterprise.

Shrl K. C. Sharma: May 1 i.form
my hoen. friend that the Allahatad
High Court has tem~d it as a acfa-
matory term and punished the inaa
who used that word?

Shri Nath Pal: I am very harry
that I am away from the writ vf the
Allahabad High Court.

Shri Kamalnayan Bajaj: Bania is a
very complimentary term and I am
very proud of being a bania,

Shri K. C. Sharma:
like to be abused.

Some people

Shri J. B. Kripalant: Gandhiji used
to call himself a bania.

Shri Nath Pai: Shri Birla said:
“An Indian industrialist is a

good businessman, a commercial
man, We are yet to be industria=



5433 General

we are not delzgating
the managerial

lists . . .
powers to
talent , . .”

I was saying that the false bogiz is
again raised in this country about ihe
public sector and the private scctor.
You are just progressive or backward,
according to your loyaly to these
sectors. What India needs today is an
efficient national sector.

The performance of the public sec-
tor is criticised not by enemies bu: by
people who are its adherents. Wz all
believe that it has to play a pronelling,
countervailing role and that it has
to be the pace-setter in this country.
Has it played that role? We ar~ told
by Shri Sachindra Chaudhuri that its
contribution will be about Ks. 85
crores o: 86 crores. All right. It
sounds good. But is it really goud eco-
nomics? Let us consider jt. I want
it to be efficient, I want it to pisv the
role which we expect it to play. But
is it playing that role? Whea we
make this criticism we are doing it so
that in the light of that criticisin you
take such rectificatory measurey wiiich
era2 badly needed today to set matlers
right in the public sector.

In the first place, is their contribu-
tion as substantia] as it is ciuimed?
Really speaking, these figures do not
show their real contribution. Why?
Be aus2 the public enterprises ‘do not
pay the markat rate of interest. Four
per cent is the maximum which <uey
pay whereas the market rate of in-
terest is 9 per cent. If you calculate
at the rate of 9 p»r cent you wil! find
that their contribution is nil. Why
shoulq it be happening so? Why? The
reason is very simple.

Today the public sector iz run by
whom? In spite of what the Es‘imalcs
Committee repeatedly told turs co'm-
try, this Government and this Parlia-~
ment as to who shculd bz the nanag-
ers and who should be the people
who should b~ called upon 49y head
our public sector enterpris2s, what is
happening? Those recommcndaticns
of the Estimates Committee a-e kept
in a pigconhole—recommendations, I
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think, prepared by some young scho-
lars, like Professor Faranjpe ci the
Indian Institute of Public Adniinistra-
tion, about the flight of techniral pc.-
sonnel from public enlerprises. No
step is being taken.

5434

There was the Ghai Committee
which recomm>nded ‘-hat it is tae
retired civil s:rvant to whom the
coun‘ry will have to look to head
thes» enterprises. 1 am not against
the retired civil sarvant, bu: now here
in him is a built-in d:feat for the
public enterprises. Here arec men
who have ng stake in the future
because their care.r is behind themn,
he'e are men who have no Leief. no
fuith in the very concept of public
enterprise and here are men who are
technologically illiterate, Theac thine
combinations come together—mea who
have no faith, men who have no qual-
fications and men who have no stake—
and these are the men who are to run
our public enterprises! Excepting a
few examples for which we must give
credit and of which we must be legiti-
mately proud—Hindustan Machine
Tools, Hindustan Antibiotics and for
that malter  Air-India and g few
others—what ijs happening in regard
to ‘he huge investm:nt? And is it
any wonder?

You just now heard criticisin from
a mcmber of your party. 1 svnipa-
thise with your predicamen‘; put are
we doing all that we can do? This is
not the first Budget thal has been pre-
sented to Parliament this yeur. Thig
is the fourth budget within 365 drys
that we are called upon to puss i1
this House. There was the sma'l bud-
get of 17th February, 1965, then the
normal budget of last year, then tha
August budget and then thcre is this
budget. Four budgets in a year we
a~e called upon to pass. Tha; speaks
for many a thing. I know thut a sym-
pathetic note must be struck, that ons
buiget wa; necessitated by the un-
foreseen conflict with our reighbour
and in the light of that it beeame in-
evitable, But that does no{ t='] the
‘whole story. That showed bad bud-
geting at every stage. I do rot ses
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that at any stage talent is being shown,
imagination is being shown, daring is
being shown. I do hope that the infla-
tionary pressures which this year’s
Budget is bound to release could have
been checked, ought to havc been
checked and can still be checked. 1
am not concerned with minor conces-
sions here and there, but the wider
policies.

I know, one will be running short
for time, but I will be trying to divide
my speech like his into two parts. I
have criticized the failureg of the eco-
nomy, but I will be making some con-
structive proposals that he cun ser-
iously take to heart. Much has been
said about Government's failure to
cut down non-developmenta] expendi-
ture. Is this, as some people say,
hackneyed criticism and should we
expect a hackneyed reply to this? Is
this criticism as hackneyed as it lonks?
I em afraid, not. In the first place
his worthy predecessor promiseq Par-
liament that he was going to try to
reduce non-developmental expenditure
by as much as Rs. 150 crores. Tha:
was the assurance given to Parliament
last year in June.

Some hon. Members: Yes.

8hri Nath Pai: I am glad that they
are agreeing with me, but do not do
that when it comes to voting.

Shri Bhagwat Jha Azad: We have
agreed many times.

8hri Nath Pai: Thank ycu very
much. It reminds me, Mr. Decputy-
Speaker, applauding with the Opposi-
tion and voting with the Treasury
Benches will have to be changed; this
will have to be slightly modified.

On the other hand, it is clear that
non-developmental outlays have been
allowed to grow in 1966-67 and the
increase in this field is nearly Rs. 136
crores. There wag a promise to cut
down expenditure by so many crores
of rupees and instead we find here that
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actually there has been an increase ir
non-developmental expenditure.

17 hrs,

I do not want to imposa professcrial
lectures. Shri Sachin Chaudhuri is
open to conviction; he likes honest cri.
ticism. May I tell him the meaning
of this kind of failure and other asses-
ments? I will be reading a little non
exactly outdated but a mar who bte-
gan with broad sympathies similar to
Shri Bhagwat Jha Azad's and other
well known champions of democratic

socialism in this country. This is
what Prof. Colin Clark says. I would
like him to ponder over this. He says:

“Public expendi‘ure does not be-
come productive merely by being
described as investment. It can
be misdirected and wasted . . .
There is not only the direct waste
of projects degigned on insuflicient
infermation, or inspired by political
calculation and manoeuvre, there
is also the indirect waste follow-
ing from taxation, rising prices,
government controls and other
measures intended to stimulate in-
vestment all of which damage the
rest of the economy by distorting
production, impairing incentives to
work or save, and erecting a costly
apparatus of officialdom.”

How every word applies to what is
happening in this country? Here is a
further conclusion to which I would
like hig attention to be drawn:

“Non-development expenditure
in India has increased nearly fore-
fold between 1955-56 and 1964-66
and now accounts for more ‘han
50 per cent of the total govern-
ment expenditure. In fact except
during the three year period, 1956-
59, defence and development ex-
penditure has been less than the
expenditure on administration and
under non-development  cate-
gories.”

These are very serious matters which
cannot just be pooh-poohed. Just
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because, in spite of the applause we
gey, the agreement we get, the de-
mands will be voted, that will nor be
justification, that will not be an indi-
cation that these are correct policies.
But we need money. And how 1s it
to come?

In the first place, it is ‘my respon-
sibility to point out—I have talked
wbout the wrong policies today—tc
some significant facts. Dr. Lokanathan,
in the Annual Issue of the Capital
points out that the per capitq income
in the rural sector of India remains
the .owest in the world. He has esti-
mated that the per household income
today in the good year 1966, as on
‘4th March, remains 68 per household.
.1ere, we sce first the failure of the
broad policy and then we see the
failure of the wider objective which
we have. D Lokanathan concedes
that there is a slight reversal of the
trond in this but, broadly, he says,
whether in the rural sector or in the
u ban sector, it remuins the spectacle
that we remain the lowest on the rung
cf progress when compared with other
countries.

I would now like {6 make sugges-
tions. In the first place, is the Finance
Minister satisfied that we are collect-
ing all that can be co'lected unde: the
present system of our taxation? I
would like to read out to him scme
figures of collections made. How is it
customary to say that there are loop-
holes? Are these loopholes? They
secm to be huge tunnels through which
anybody can pass. They are as big
as main doo s, main gates, thrcugh
which anybody can pass. Thev sre
net loopholes in tha taxation system of
tha countrv. In the first place, a »ood
Government knows how to tux imagi-
natively and having taxed imaginai-
vely, how to collact it  vigorousy.
Does it happen? Now, let us lock at
ths fleures. Some spckesmen on theis
side say, how when we escape one
tax, we pay the second tax; when we
escape the second tax. we pay the
third tax and so on. But the whole
gystem is such that even if you im-
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pose 20 more ineffi-ient taxes, incom-
petently and cor.uptly collected, thesc
people will not be giving the nation,
the Government, the country, what is
due from them. Here is the list tuk-
en from the tax collection system. Let
us take the estate duty for 1955-56.
What was it? It was Rs. 181 iakha
Was only this much really due in the
whole of the country? Do we believe
that that was really due if honestly it
was paid and honestly it was coiiect-
ed? Then, it goes to Rs. 211 lakhs in
1956-57. Year by year, wWe can iake
these figures. What does it stand in
1966-67? I am taking the figures from
the Explanatory Memoranda  which
the hon. Minister has made availakle
to us. Here, we find that in 1966-67,
the estate duty collected in this vast
country of ours is Rs. 7.25 crores.
Is that really a convincing figure? Can
he really plac: his hand on his hcart

and say, “this was due and eve:y
penny, evety naya paisa, has becen
collected”?

Now 1let us see the taxes. Let us

take the wealth tax. It begins with
the same story: about Rs. 704 lakhs,
Rs. 7 crores, and it goes on now, after
all these years, to Rs. 13 crores. Take
the expenditure tax which is now abo-
lish=d. Abcut that comes a very im-
portant question. Five changes heve
taken place in the same duty. 1
thought we had a long term perspec-
tive; I thought that, when we were
already planning fo: 1975, 1930 and
1985, all these measures were fitled
in that grand pattern of development.
Does it fit in there? Mr. T. T. Krish-
namachari introduces it; his successor
abolishes it; Mr. Krishnamachari ¢omes
again and re-introduces it; he goes,
the tax goes. It is like equity in old
Eng:ind. They say that equity was
<o unpredi-lable that it va'ied with
tha length of th= shoe of the Lord
Chancello. Is th2 tax system to
chang> with the incumbant of the
office? Are we going to accept that
position? Who knows, what are the
stars of Mr. Sachindra Chauchuri? If
he goes away—since he is a good man,
I would like him to be there and 1o
succeed; I say this very sincerelv and
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no. perfuictorily—what will happen
next? What will happen when the
next man comes? 1. do not know siiice
I do not consult any astrologer. But
I am more concerned with the stars of
the country. What do they forcbede
for us? Leave aside the individual
foitune. If these policies are w go
on fluctualing in this manner, I would
like to ask ...

Mr. Deputy-Speaker: The hon. mem-
ber should try to conclude now.

8hri Nath Pai: I would require some
time.
al-

Mr. Deputy-Speaker: He has

ready taken 35 minutes.

Shri Nath Pai: I will require ten
more minutes. Shall I continue?

Mr. Deputy-Speaker: He may t{ake
five more minutes.

Shri Nath Pal: Five minutes will be
ve-y, very little.

[ cannct sze.

An hon, Membe:>: Light is on you.

Shri Nath Pai: T do not know who
has done this favour. I cannot sec
you, Mr. Deputy-Sp=aker, I cannot
se2 my notas. This reminds me how
good intentions can lead to a bad
result,

Now it is all right. Thank you.

Shri Kamalnayan Bajaj: Can a Mem-
ber of the House communicate with
anybody in tha gallery? He has
thanked somebody outside the House.

=t Aawg: § gl § Agmay
wiT gwAT |

Thercfore, whatever taxation is
there, T would like to see it collected
vigorously.
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T would like to make another sug-
restion. I have said ubout coruwl
business. Mr. D.puty-Spzaker, thor
is a d.flarence, which the Finarce
Minister should know, between reins
and chains. The best horse needs to
be reined in for the benefit of the
rider and the horse. But are we to
chain it? What results will it lead
to? Between controls and fetlers,
there is lot of difference. I am giad to
note that the P.ime Minister yesterday
said that unnecessary controls would
be abolished. Now controls are not
wanted or unwanted per se. Control
becomes necessary at a certain stage,
but a wise policy goes on exumining
them from {ime to time and disca:d:ng
those which become superfluous. Con-
trols have an inherent tendency to-
wards proliferation and multiplicat:on.
Today we find that controls have be-
come very numerous. Nobody kuows
how many there are and the result
of these controls is a dangerous one.
Behind these controls is an invisiole
Goverament which is not responsible
to anybody; a new government comes
behind the facade of Parliament, be-
hind you, which wperate through small
minds and small hand; at the back
door. The authority of Parliament
becomes erod:1; the authovity of Par-
liament bezcomes o0aly a nomenclature.
Even the authority the s:ru'iny, of the
committees becomeg meaningless when
controls become sp multiplied as th2y
are in this country todiy. An invisi-
ble government operatiag through the
contro!s ¢ames into exist>nce corroding
the foundation of the Government
wh'ch is responsible to Parliament. I
would. therefore, lika that a mare seri-
ous ok be taken at the whole svstem
of our coatrols. I would l'ke to know:
shall we go ‘rom one thing to ansther?
Does he really think of that? I want
to make a suggestion. Taxation in
the country which is pledged to deve-
lopment wil]l tend to be a little heavy.
But is it being equtably distributed?
I am afraid that in spite of th> best
in'ention of th> Finance Mixister, as
I said in the earlier part of mv speech,
the burden will be passed on bv indus-
trv to the consumer. It is of the very
nature of the things. Then, we



5441 General

MU w e )
shall get into a vicious circle of prices
chasing wages and Wwuges chasing
prices and then very often industriz!
unrest. But what about tapping some
other sources? I have suggested that
th2 contribution of the public eater-
pris2s should be bettered. I am sug-
gesting that the collection of the taxes
can be better. I now want to suggest
some other source.

We have invested a vast fortune in
the agricultural sector, But it is caly
27 per cent of the agriculturists, the
bigger agriculturists and the muddie
agriculturists, who have de-ived all
the benefit from all this vast contribu-
tion to the development of agriculure.
Why do we not do something more
imaginative and revolutionary? 1
would suggest that let Governmeat
show an imaginative stroke and abo-
lish all land revenue, and instead have
the courage to introduce an agricul-
tural income-tax. There are vast
agriculiural fortunes which a-e being
made not only by the enterprise of
the man concerned but because of
what the community, the country and
th= society as a whole has contrivuted
ond invested in agriculture, but they
do not pay a penny. The-e are some
perfun-:tory efforts in some States with
regard to agricultural incom2 and
supartax. But basically this is a fleld
which needs to be looked into. I dn
not know if the Finance Minister will
come forwa-d with a conso'idated
sysiem whereby the total amount cf
revenue today collected from the
small farmars and the sma’l peasants,
which is broadly Rs. 100 crores cou'd
be abolished anc in its place we can
introduce—I hope Sh'i Ranea will
agree with me—a system of agricul-
tural income-tax and a progressive
income-tax at that.

Shri Ranga (Chitloor): And let them
abolish the ceilings ulso.

Shri Nath Pal: We are very short
of aid. We know the difficultirs about
ft. 1 would like to draw the atten-
tion of the Finance Minister 1o ane
thing. 1 was reading an article in
the Atlantic Monthly and there the
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author says that what India nceds is
not some stringe, but India needs
somo ropes. The wo-ld has begun to
talk like that. And what 1s our pos-
ture? We get angry and say: 1f vou
are going to criticise us, we are going
to be self-reliant. What should be a
pledge, and what should be u solemin
dedication is uttered like a threat to
the rest of the world, as it the deter-
mination to be self-reliant is to be
uttercd like a threat and not a pledge
or a dedication in the interests of our
own responsibilities. This is what he
5ays:
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“Ts India at ths moment a lard
in which nothing succeeds and
nothing fails? Is it that a’l the
world is secretly contemptuous of
India’s lack of power, physical or
moral and that everyone respects
only her landmass and population
—numbers?”

Sir, this is what we are roiuced to.
We are talking of our growing prus-
tige but these are the assessments
that the people are beginning to make.

There is another article in the cur-
rent issue of Foregin Affirs where
the question is posed ‘Has Indian un
economic future?’. This question is
posed of India which came triumphant
and victorious in a very dangerous
conflict in which she did not fight
Pakistan aione; that is a wrcng assess-
ment that the battle was confronted
on the western front, but we were
surrounded on ail the fronts; on the
north was China, on the east was
Pakisian and on the south was Indo-
nasin. That was the nplementation
of the Marshal Yi theorv of encircie-
ment and annihilation. But by da:di-
cation, by dctermination, by a sense
of purpose and unity, this nation tri-
umphed and this nation will prevail
and triumph over all kinds of odds.
It iz this nation that is being ridi-
culed totay and mobbed. Where lics
the 'maladv? The malady lies in a
very weak cconomy, in an economy
which is inanimate, in an econnmy
which is almost decadent. I do not
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say that it is collapsing; I do not want
to say those words, but I think that
with vision and with determination
we can retrieve the steps.

I would like to quote one sentence
ut Pandit Jawaharlal Nehru’s in the
‘Discovery of India. He asks:

“Had we had our day? Are we
just carrying on after the manner
of the aged, quiescent, devitaliscd,
uncreative, desiring peace and
sleep above all else?”

"This is the picture the world is begin-
ning to get of a count'y which yester-
duy appeared to be the symbol of
triumph. The triumph will not last
us. Other storms are gathering, inter-
nal and external storms. China,
defeat'd in Indonesia, ia Ghana, in
Af ica, will logk for fresh victories,
.and India will be the temptation,
Along with this continual danger
from China, there are internal storms
gathering. We have seen symptoms,
ominous ones, in Bengal: we have seen
them in Kerala. Now we are getting
news of disturbances in Punjab; today
something bad has happened in the
.capital itself. Everywhere danger
signals are beginning to appear.

You will find that the root cause is
our economic malaise. 1t will require
a new kind of vision and a new kind
of determination.  Will the Finance
Minister come forth with this kind of
determination. eschewing hal! mea-
su es? Half mcasures will not suc-
ceed because the chalienge is too big.

Mr. Deputy-Speaker: Shrimati
Jyotsna Chanda.

=i w7 fagrd wgw (fa:¢7<) ¢
ome TERE, WSS A%T gHTl 3T
R eTH g wdd & W wwed
QA g, TaF I ICIE |

Sari Braj Behari Mehrotrg then left
the House.
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Shrimati Jyotsna Chamda (Cachar):
I thank the hon. Finance Minister for
hig presentation of the Budget ta
1966-67. At the same time, I wouid
likc to make @ few observations on
our conomic condition. The present
economic condition of the country has
become considerably worse during the
last 18 years. Though the figu:es of
Per capitg income have increased and
more money has gone into circulaticn,
the maoney market is very tight. There
is a dea th of capital for productive
investments. Shortage of food pro-
duction has necessitated loans from
abroad as our foreign exchange pesi-
tion is very low.

The Budget has been a deficit one
and the hon. Minister has a.tempted
to partly meet the dcficit by raising
the inter-state sales tax as well us
imposing fresh cxcise duties and by
raising existing rates on some other
commodities, of which the ones on
sugar and khandsari will hit the com-
mon man. With the additional rail-
way surcharge of 3 per cent and onc
per cent increuse in sales tax, and by
raising the excise duties on some
essential commodities, the average
consumer has been affected. These
rises are bound to help the inflation-
ary tendency.

I personally feel that these increases
could be avoided by effecting proper
realisation of rewihiZe from customs
and excise at the existing rateg of
dutizs. I hava noti.ed in the last
report of the Public Accounts Com=-
mitt22 that the provisions of the
Government rules have not been uni-
formly applied in realising revenueo
and failures he'e and there in im-
pos:tion and realisation of duties have
resul.ed in loss of ‘ncome. I humbly
request Goevernment to adopt suitab e
measures for proper implementation
of customs and excise rules. In this
way, realisation of revenue will cer
tainly improve,
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Coming to the point of exemption
limit of income-tax it has been raised
to Rs. 3,500 for a married person with
more than one child. I think the
figure ought to have been raised to
Rs. 4,000. The reason for thig is that
with the present high cost of living,
the minimum expenditure incurred
by a family of five in an urban area
is about Rs. 4,000.

The hon. Finance Minister has pro-
posed relief in corporate tax for pro-
viding a suitable climate gor growth
of capital for the ultimate purpose of
investment. In this context, I feel
that the Chinese invasion of 1962 and
the subsequent Pakistanj aggression of
last ycar have made investors shy in
utilising the money in productive
investments. Now, most of the invest-
ments are made either 1n available
trading commodities under essential
goods or in land and jwellery and also
in construction of buildings. Indian
capital is traditionally shy and the
investors prefer to, lock their accu-
mulated surplus, withrut investing 1n
Government securitxes, shares or in
banks. Moreover, there is plenty of
unaccounted money which is also not
coming for productive investment.
Only the relief in corporate tax will
not help; measures will have to be
taken to utilise all surplus money for
productive investments.

I feel that industries should be
allowed to grow without restrictions
and permission from the Government.
The Government should only control
the price level and the welfare of
labour and other employees of such
industries. The argument that multi-
plication of industries of the same
nature is bound to happen without
Government control should not stand
in the way as I believe that a private
investor is shrewd enough tp under-
stand the profit motive in starting a
new industry.

Industries should be allowed to
grow according to suitability of region
and based on availability of raw
materials and labour, The permit
system in industries retards such
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growth and industries are sometimes
sct up 1n such areas where the cost
of production becomes higher and for
that again artificial indirect protec-
tion becomes necessary.
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This reminds me that the Govern-
menL have given ioans 1o the private
sector for gevelopment of industries
from varioug departments of the Gov-
ernment, and also from tinance cor-
porations, This has probably worked
in the investors’ mind and he thinks
that while there 1s scope of getting
loans from Government, why should
he invest further. 1 am not very suie
whether the Government have enquur-
ed inio the quesuon whether these
loans have been properiy utilised by
the loanees for development purposes
of industries.

In the budget there is also expecta-
tion of foreign capital for investment,
but I am told that the foreign inves-
tors either in the field of collabora-
twn or jp the field of direct invest-
ment do not like the procedure adopt-
ed heie in regard to sanctiong and
permissions. They also feel that their
investments cannot be made secure
without suitable amendments of the
Companies Act. Anyway, we have to
pass our difficult period and for that
matter, the production factor is the
most important.

Firstly, the question of food produc-
tion is the most important, but unfor-
tunately for us, we are faced with a
grave crisis. For increasing the out-
wurn of food, {ertiliser is important,
put 1 am sorry to say that we have
not got even 40 per cent of our mini-
mum requirements. Surplus, oil gas
in Assam have not been exploited
tully for the manufacture of fertili-
sers. The proposed Namrup plant
wnich is not yet commissioned, will
not be sufficient, So, I request the
Government 10 consider a second unit
to be built up as quickly as possible.

And for more production of paddy,
the Government should give an impe-
tus and the necessary agricultural
credit to the cultivators in paddy
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growing areus. Though two or three
ciops are grown in the District of
Cucnur, only oue crop is grown in
otucr diswricss of Assam.  Probably
it 15 the sunie in other States also
where paddy is grown.

With regard to industrial produc-
tion, 1 cannot go into detaiis, but I
would point out that production in
the pubiic sector requires much more
vigilance, as the cost of production
such as thuat of pig iron is higher than
that of the privaie sector. This high
cost of p.oduction should be brought
down to competitive levels. Regard-
1ng export promotion for earning fore-
ign excnaunge, stll  there is enough
scope. For instance, ginger grown in
the hills of Assam and also some
medicinal herbs have export market
but as there 1s no scope to get ginger
denydrated, this item is not properly
uliiseq and the medicinal herbs have
not been exporied anywhere. 'Tour-
ism is also not properly functioning.
As 'mutual exchange of foreign travel
to meet friends is not properly en-
couraged and intending travellers, 1
am told, find it difficult with existing
+” form which requires either amend-
ment or abolition. The budget is also
4 duicit one, Perhaps the aspects of
cifeeling economy in expenditure has
not been considered by the hon. Minis-
ter. More money is required in com-
parison to last year.  Multiplication
of posts without assignment of proper
duties and responsibilities should be
avoided. I like to submit that there
is scope for curtailment of expendi-
ture in the ‘external affairs’ head on
account of embassies, high commuis-
sions and consulates abroad. More-
over purchase missions are sent
abroad which entail extra expenditure
but their work can be entrusied to
high commissions, embassies, etc.
There arc many other mcans by which
economy in expediture in various
Government  departments  can  be
affected provided there is a realisa-
tion that we are faced with a serious
economic difficulty. Before I conclude
I have to bring to the notice of the

MARCH 14, 1966

Budget (Gen. Dis.) 5448

Government that a thorough assess-
ment of the achievements of the three
plans has to be made. Failures and
onussions have to be rectified along
with the fourth plan. For example,
Government will have to ascertain
whether the Damodar Valley project
had met the requirement of the culti-
vator with regard to irrigation water
and whether construction of further
dams are necessary to make the pro-
ject a success. Similarly, assessment
of the working of Oil India Limited is
also necessary. I have seen in the
news paper recently that a huge num-
ber of unemployed will have to be
absorbed in employment in the
Fourth Plan. This shows that some-
thing wrong has happened somewhere
in the execution of the Third Plan.
This abnormal backlog of unemploy-
ment has to be carried over to the
Fourth Plan. It is most essential
that a scrutiny and assessment of the
utilisation ang achievement of the
three plans should be made in earnest.

Shri Maruthiah (Melur): Mr.
Deputy-Speaker, Sir, I rise to support
the buget proposals of 1966-67 and in
doing so I thank you for the chance
you gave me to speak in the discus-
sions on the general budget. Since
we got independence, we have to the
best of our ability completed three
five year plans bringing relief to all
sections of our society and we are
just to begin our fourth plan, Unfor-
tunately, at this time we have to face
too many problems. Moreover, but for
the attack on our borders and the con-
sequent heavy expenditure on  our
defence, India would have emerged
as the leader of developing countries
of Asia. But thanks mainly to the
Tashkent declaration, we were able
to tackle successfully one of these
difficult problems. We also hope to
solve the other problems in course of
time.

The most important problem we
face today is food to our increasing
population. Despite government's in-
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tensive efforts every year to increase
agricultural produciiua, we conunue
to 1mport wnea. and rice at the cost
of precious forcign exchange. This
we cannot afford to do for long. We
should try to increase our food pro-
duction through cultivation of crops

suited o concerned suil. In  other
words, for example, soil meant for
wheat should not be used for sugar

cane cuitivation. Even last year with
a bumper production of 88 million
tons, we had o import food. This
year’s sharp fall in production was
caused by monsoon failure and we
had to import food from abroad.
Hence massive impor. of foodgrains
has thus become g pressing national
necessity.

I would like to add that the success
of our cntire econumy depends mostly
on self-sufliciency in food. The key to
our agricultural production lies in the
hands of our farmers. Unlesg ihe far-
mers get prolitable returns for their
hard labour anq money they spend on
the land, they will not take keen in-
terest in producing more. Therefore,
incentive prices should be given to
the agriculture produce and fertili-
sers should be supplied at nominal
rates at the time of cultivation.

I would like to bring to the notice
of the Centre and State Governments
that they should sincerely implement
the land ceiling Acts. They should
enact suitable tenancy legislation in
Stales s0 as to create an atmosphere
in the minds of the tcnant, tq feel
that the land he cultivates is his own.
‘Then only the tenan's will take inter-
est to produce more in agriculture.
Agricultural labourerg should be given
more wages.

Let me now come to my own con-
stituency where landless poor agri-
cultural labourers and Harijans cons-
titute a majority. I plead that avail-
ble Government poramboke lands and
forest waste lands should be allotted
to those landless poor and Harijans by
government and all facilities given to
them for cultivation. More pumpsets
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should be made available to them on
easy credit. Measures should also be
taken to establish agro-in:lustrics to
keep the rural labour profitably en-
gaged during off seasons. These mea-
sures would go a long way in re=-
moving poverty from our villages.

1 would like to take this opportu-
nity to request the Railway Minister
to take sleps for the coastruction of
a new railway line from Dindigul to
Karaikudi, This new line, if estab'ish-
od, would considcrably develop the
area in all fron s. Retiring rooms are
to be constructed in Dindigul railway
junction in Madrag State:

In view of the shortage of electricity
in Madras State, the Tuticorin Ther-
ma] Plant should be taken up for
construction during the fourth plan.
Sirumalai plantains are famous for
its taste in South India. These were
exported to the United Kingdom in
pre-Indepedence days. It wag a very
good foreign exchange earner during
that time. I would like to suggest
that plenty of wastelands available
for cultivation in Sirumalai hills be
assigned to landless poor Harijans for
developing the plantation in that area
for export.

I will now deal with certain aspects
of our economic planning. Side by side
with our big developmental projects,
we should also undertake a great
number of small industries and also
agro-industries to improve the econ-
mic weal'h of our country. Such in-
dustries should be set up in villages
and the wvillagers trained in propcr
manner. This would keep the farmers
busy during off-seasons and other
landless poor, employed. This step
would also remove the unemployment
and underemployment in rural areas
considerably,

Now I come to the question of edu-
cation. Tt ig really disappointing to
not the type of education we have in
our schools and colleges. The modern
education we give to our students
helps to get only white-collar johs.
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No doctor or engineer is prepared to
go and serve in villages, Every doc-
tor or engineer, after graduation,
should be asked to serve in our vil-
lages compulsorily for a period of six
to seven years. Agricultural educa-
tion should be made compulsory and,
in some cases, free throughout the
rural India. What is essentially need-
ed js that education should be indus-
try-oriented. I would request the
Government to please take note of
this.

In the year 1969, we are going to
celebrate  the birth-centenary of
Mahatma Gandhi. Mahatma Gandhi,
as we all know, worked for the up-
liftment of Hrijans and removal of
untouchability. I would like to point
out here that even after 18 years of
freedom and al] sorts of social legis-
lation. Untouchability still remains in
this country. For example, in rural
areas in this country, there are many
places where the womenfolk of dif-
ferent castes do not gather together
to draw water from the well. This is
a very sorry picture. In our approa-
ch to remove untouchability and to
usher in socialism, we should try to
achieve that end where, for example,
womanfolk, forgetting their caste dif-
ferences, should unite together near
a wel] to draw water.

It is time Government took strong
measures to root out this evil and the
Harijans given a square deal. The
Government should launch immedia-
tely a massive programe of social
reformg in all villageg to improve the
economic conditiong of the peasants.
The fine priciples of democratic socia-
lism should be propagated in all the
corners of India. The successful com-
pletion of thig big programme should
be made to coincide with the celebra-
tion of Gandhiji’s birth Centenary in
1969. And, that would be the proper
way in which we could fulfi] the great
leader’s life ambition of a gasteless
welfare society,
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T would like to point out here that
Gandhiji had once said that wunless
our villages and villagers progress
economically and socially. India would
not prosper. In order to carry out
Gandhiji’s wish, our late Prime
Ministers. Nehruii and Shastriji
undertook various development nlans.
I now request that Government should
take greater interest to give

more
economic and social benefits to our
villagers. Only on this basis, we

have resolved. under the chairman-
ship of Shri Kamaraj in the Bhuba-
neshwar Congress Session, that demo-
cratic socialism should come into
being. Therefore, T request that better
living conditiong should be provided

to our poor labourers. We cannot
afford for long to have a  society
where wealthy are very few and

poor are many. We ought to find a
way out of this vast disparity. We
ought to provide everyone a place to
work and live. Then only the dis-
paritv between wealthv and poor and
between the different ranks of sicety
will disappear and the institution of

dembocratic socialism  will emerge.
Government should let the public
know that all strikeg and anti-

national activities now going on in
our countrv are due to political in-
fluences. Government should take
emergent measures to curb all such
anti-national activities.

B w afenr  (fw1) ¢
IqTeTE WEYET, AT W13 AR WA §
ST I T@T T § | IEAT FAE
17 &%, 1965 FY T@T 74T, FTEA
qAE 28 FIAL, 1965 B, FAA TAE
19 e, 1965 &1 A Aar a9
28 FTIE, 1966 F1 TAT AT | XA
THR q13 T<E A ¥ ST e T@AT
7z B wraT # a fady ot 2w F
forg 7t & g FTF 37 20 F fag oY
Yy TANAT #Y 777 <G 8, T orfew
FY T T R T A PRw Y faeitw
deqreit #1 S 7 3w A Farefra deqrat
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1 AT sqrqifedl & a1 AN A g
T@ F I IR & awel & w1 Favame
FHAT § | €T 9 a9l ¥ 380 FO
TR & 7Y w0y A7 | v e R
¥ oy s JITEH ot X wr a7 fw
T qIX g cqrfaw ¥ weYY w7
WE | I ATl ey 1 ey o &
ag Wt v g T R gE
FgMgm Ay §, IR AR wga W §
fr @ ¥ w7, R e ¥
sf7 ad Zay qEy W A @ W
TF A1 7Y, 9T AT, Fgh a9 a1
Ifew &, 7z @t faa @adr ot fagiv
92 T@T §, 78 AT @HT | foed
ST Tt 9 farer wa Q1 X w1 fE
W FT ITEA AT ®Q @, e &7
W, @R T W AT A il w7 6
g & wmoF gra ag faaw s
Srgat g fF qaw Sal & @A ¥ A=
I & qTF 4T IT FTREE & 9T [T
T 5 g 37 AT wwar WA}
FIEMT ®) 997 g% foqy fw 3w &
JeareTaF | Wrer g FT0r & O garr
FATEA TELY FYSl1 T TEY TIT 9T T R
WIS gX @13 F JTET FT a7 FQ g
TG AT AW g1, TG QTS AT WY
TMRT § A T @ R @ A
g w9y | gEfan &9 £ g3
H gAY Tfgg T A G are | @R F
Fea 5 F fou aga i@t & aw
T R § 7g A % g @/ A
1€ W1 T FeEET g I3 T
ag g7 gwie § o gw A e WY
FW § @] FT F@ET 3514 F7 ar
AR gged arg fainft g R sE &
g IR WX F § a@ vawr fadw
FW § 1 WK g7 Woar ¥ am@ F A
o< aryr fadw F3 § o) mafer ¥
FX Y 39 957 & A7 I9FT A F
& fag same g 9 § 1 ag 9y T
Ry f W ¥ T Ay § SR J€ <
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g A ¥ aegel ¥ SamA w1 A
gE X fadt w0 @ s
HTZ FT FIQTAT FB1AT Tgt I § |
TR | AdY 9 @R & FTeEW &
TR ¥ AR awT ¥ oide fFar § SewT
% wd w@TE |

O & qX # fa gy § @ )
B B JF, I &3 F1 g & ¢
FIORE dve & W wk foll &
# W, oog Y 5 A qd TR &
et fr ot fogrd g4 9w ¥ aga
SaTeT &A% qFTHL A forar 2 | 36 FAT
T wFrfaal ¥ 7R 22 w3 wqaAr
TR EF9 ¥ T T 9T FT 58 FAT
TqaT et faar § 1 QEETEE A WY
40 FOT TuaT Sarar fog § 1 gg
FT ATy ¥ qaw wfaw & ag fafesa
OO § | S §E qEEl &1 A
arferet & € o 39 ¥ ar wo@n g
TAIHRIFIARAAY | ST FA §
100 0% #Y 7fg FF g7 $7 ST
AT T AT Y TWAT q=H0 F I
ST § 9 q9q g a9 7 A
CEAE T

¥ w7t T FTEL 7 fgmmady
g1 aE aF wrEw § ag e
da ¥ F37 o FIF FF 1000 FOF
a7 800 FAT TA F FT@EA dsrT
foolt & & forg oowg adf & 1 oo
2 0% F1 ot FrR@rr WY 5
g 4 & | F1E WA} faww 1 |
gafi g dad A 70 e &
Fafal 9T JET § T s 75 %
AT | I TAFT FT IFAT § IF AR
T T T F) F ag §© qveiw
fedard M1 2 @& ! fergea oo
a1 gak I & It Fawre o § fe
T #Y T 13 ¥ 15 wfawa: aw @
a€ g g 1 T Q) oA dFe ar
g TR s afa T ATy
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7 grem ¥ fodt faolt weafal & o<
A e ¥ st oF wEvT A &)
Wiy FrEm dam g g da
FHogamacdd, AR Far
Mg wWN@IME T
FLHETA FTTEET FT, FTO A TS ),
g St A & ag weer A fasd
Y T A O & ey §
T2 ¥ ¥ faar mr ¢ fF 197¢ aw
HIET AT AT | 5 aF GFF FE
W &1 urer Nfeiwm #1 AeFC
w AR g Ew ¥ &
T FTIETAT F AT @A Y a1 T/
¥ g & T fomy F1 7l 39 )
feonolt 7 ®X 1 @ 1970 aF |
AT FIE™ GreT 3] ET 1 9% w
Famgs s 6 a1 7 37 ¥ FTEW AT
QE AR 7 5 T AW aF WR AT
W EA? FAQT T T9AT § S FI@TAL
¥ @ FT IJAGT {FE g
wor gl g7 &Y daw WA arer
TR & A e a1 IR TaRaT
Y oY, a8 f5w v ¥ an fradY game
¥ T wreEm T T ¥ ey oy oy
10 99 q% 98 T & 3 WA ! W
% F1 Tawg g § F wmFd
T ae fsR arfed ooy ag «r
vaTeT IR0 § & ST 1, " A
&7 §a7 F1 G FIEET & Twar
ST § I T LA IR &Y, I qegre
& #T gg AW Twy 7 fF qg awr =@
T AR

T F A ¥ ¥ ¥ g e
T qEE ¥ QAT AW g fF s
far & =& aar fex WY a€ 9@ @
Y &Y foer ST § | O A% §ER
FEN § & FIUTCT AW A, GIE@
Y ST § A1 SO AT § I HY ENW
WA Y geiar & o3 § w0 F g
ag e s g g fF e ar

MARCH 14, 1966

Budget (Gen. Dis.) 5456

B @i & g form, O g W &,
5w g% orw ww § 4 91 9g g
TF § & A Wit § 37 & fag e
oI T qHE AT T gEAF A
12 WEA T I WA F I qT F%
aTEdE & Ay faeel) afi<g ¥ qad gAY
a1 o & 1 5, 10 BWX wAT
I I F G FI G AL IS T E |
T FTEE WA gAY ATTE SWRE
Frafaal #Y § | 39 T4 90¢ FT
T § | arE gEard # ag fawmow
X E I g gisfawr & fag gaw o
9T TT AT AW § g W TE FE
EHT AA, IER AFTF qTAT 08T
W T Y 3 A AT I O A gl
X & AT 6-8 WA IF 3T &
arx ot 9 At T A fra qmn
R IFF T F 100, 200 3T 500 T
IR, 4T AWATE § @9 1 qg
T A& AT ZTIRY FOAT T w2
aF st fF 800, 900 T & wyar
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Shri Kamalnayan Bajaj: Mr. De-
puty-Speaker, Sir, I would be speak-
ing mostly on the fiscal measures, but
I might say that our serious problems
are law angd order, the food situation
and the scarcity in tie money market
which has arrested or has rather re-
tarded our growth of economic and
industrial development, As far as the
law and order is concerned, we are
deeply distressed and we feel the
agony. Our people are being
exhorted to indulge in arson, loot and
lawlessness. We are very sorry that,
however reluctant, we have to take
measures to keep the law and order
in different places wherever it has
become unavoidable. But the firm-
ness of the Govern:nent whatever it
should have been, is not apparent
and because of that reason, there
seemg to be a feeling that the Gov-
ernment would only listen if they
create more disorder, if they burn
property and indulge in loot and ar-
son. This kind of misapprehension is
going on and it has been systemati-
cally spread by some political par-
ties and the country is held to
ransom. 1 hope the Government will
firmly handle these unlawful ele-
ments in our countr;” so that we may
be saved from disasters.

Regarding food, I would like to
take some other opportunity to go
into the details. But I would only
say that we do not have the adminis-
trative machinery to cope with the
zonal systemg and we must also
restore the normal channel of trade
and communications in food because
without that there is increasing cor-
ruption and the amount of food which
is available in the country is not
coming to the extent it should have
been normally in the market. In
spite of the fact that 10 million tons
of food are promisec] and are coming
to this country, we are not able to
improve the price line. It has gone
down in some places but, on the whole
the psychology is of scarcity, and I do
not think the Government has suc-
ceeded considerably in improving the
psychology in that respect.
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Here, in many apeeches, the Mem-
bers have accused or rather they have
felt apolcgetic. My friend, Mr. Tan-
tia, also said that he does not like

monopoly. 1 would also say that
monopoly is not good if it ig bad
monopoly. But in a controlled and

planaed economy, a certain amount
of protection is unavoidable. If the
bad effects of the monopoly are com-
pletely checked, then what is the
harm if there is 8 monopoly. The
Government has absolute powers to
check them. You can license the
industry, you can restrict the pro-
duction, you can fix the prices and all
that and then the bad effects of the
monopoly are not there. If the bad
effects of the monopoly are not there,
even the Monopolies Commission has
said that certain groups which are
tended to be the monopoly groups
have assisted the growth of industrial
development in the country. Why
should we not take the advantage of
such groups? Is there only a politi-
cal bogey against it? We should see
to the development of the country
and if we can achieve the develop-
ment of the country wihout having
any harm of the monopolies, I think,
we should encourage them by licens-

ing, by controlling and by certain
amount of other restrictions.
Dr. M, 8. Aney (Nagpur): There

should be equal distribution,

Shri Kamalnayan Bajaj: The Gov-
ernment can put restrictions on the
distribution and so on. That is the
distribution machinery. That is en-
tirely different. But why blame the
system which is able to produce more
when you need more goods in our
country? That is what I am asking.
I am not in favour of monopoly
otherwise. But in a planned economy,
a certain amount of it is unavoidable.

The Monopolies Commission has
done, on the whole, g very good job.
They have given g list of about 70
people; they have given the number
according to the capita] investment
that the group has made. My only
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" objection is that they should not have
given the emphasis so much on what
is the amount that has been invested
py the group and what has been the
total sales. The emphasis should
have been given in relation to what is
the total amount of funds they are
utilising, how much profit they are
making, how much goods they are
producing and what is the price that
they are keeping. Unless you make
efficlency as the target in giving the
ranking, I feel that inefficiency will
gain importance. That is what is
done by giving that list. A general
feeling is there already that if I can
invest Rs. 15 lakhg and if the result
is negligible comparatively, then we
nave the fund or we can borrow 1t
and invest it and we can get it out

of the depreciation and so on.
Otherwise, people would be more
diseriminating. With the 1least

amount of fund, there should be

maximum amount of production
and profit. That emphasis should
have been there.

18 hrs.

1 do not think that anybody, ir-
respective of which party he be-
longg to, will have any objection to
whatever the Finance Minister has
set for himself every year. He

.
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has said that it should be more pro-
duction oriented, it should be more
export-oriented, there should be
more savings and so on. We have no
quarrel with him on that., But what-
ever he has done, whatever he has
tried to achieve, he has not achieved
the task that he has set for himself.
For that reason he has not succeeded
in whatever tha: he has professed or
in the task that he has set for himself.

So far as the expenditure tax is
concerned, I would like to regard it
as an irksome tax. If you want to
keep it for political reasons, by all
means you may keep it, but what are
the administrative expenses involv-
ed? Is it worthwhile to keep it? I
would personally welcome abolition
of this tax. But if you want to
keep it for political reasons—because
some people want it —I have no ob-
jection; you can keep it.

Mr. Deputy-Speaker: The hon.
Member may continue tomorrow.

18:02 hrs.

The Lok Sabha then adjourned till
Eleven of the Clock on Tuesday, March
15, 1988/Phalguna 24, 1887 (Saka).






